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* 	 Original Applicat ion 	: I/O Misc. P et ition No, 	 7 ContLr(pt Ptition 
Revjw App11catj No4 	 / 

Applicant(s) 
t-97-1 H 	-Vs.- 

Rsndent(s): 

Avcate for th *e APPIICCflt(S): 

Advocate for the Respondent(s). 
 I 	r 

o f the Registry 	f 	Date 	
Order of the Tribunal HH 

	

13.2.2003 	 The application is admitted. 0 	
1aii for the records. Returnable tby four weeks. 

List on 13.3,2003 for Oers / 
•D 	 2C!.. 1.)--i__ 

Vicehajan 

	

I 13.3.2003 	Await seice report. List on 

3.4.2003 for orders. 

kA 
r 	

Vicehajan 
mb 

. . 342003 	Mr. A. Deb Roy, learned Sr. 2 	C.G • S.0 • for the respondents 

for time to tile written statent'. 1  j 
I)) 	 LIst on 5.5 .2003 for order. 

"2  Jai 	 LZice~hairman 
IV  

H 	* 

mb 
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5.5.2003 	present: The Hon'ble Mr.3ustice D.N. 

	

• 	 Chowdhury, Vice-Chairman 

The Hon'bleMr.S.BiSwas 
Administrative Mether. 

it the matter on 7.6.2003 enabling 

	

• 	the respondents to file written statem- 

ent.' 

Member 	 icehairman 

	

bb' 	: 

6,62003 Present : The Hon'ble Mr. Justice D.N. 
Chowdhury, Vice-Chairman. 

The Hon'ble Mr, R.K.Upadhyay, 
Member (A). 

Put up again on 7.7.23 to 

enable the respondents to file written 

statement. This thrder is passed on the 
praje of Mr. A. Deb Roy, learned Sr. 

C.G.S.C. for the respondents. 
-4' 
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Pbmber 	 Vice..Chairman 
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77.2003 	Mr.A.Deb Roy, learned Sr.C.G.S.C. 
suinitted that he has already obtaine inst 

ruction and he is filing written stateme-

nt in a short time.' 
Put up the matter on 30.7.2003 enab-

ling the respondents to file written state-. 

mont, 

• 	bb 

30.7.2003 

Vice.-Chaimn 

Written statement has been filed. The 

case may now be listed f or hearing on 
25.8.2003. The applicait may file rejoin-. 

der, if any, within two weeks from today. 
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425.8.2003 	. 	Heard the. learned counsel 

for 	the 	parties. 	Hearing 

concluded. Judgment delivered in 
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open court, kept in separate 

sheets. 	The 	application . is 

• 	
allowed. No order as to costs. 

Member 	. 	 Vice-Chairman 
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CENTRAL ADMINISTRATIVE, TRIBUNAL 
GUWAWTI BENCH 	S 

o../Rx.&.No. I 1 413 of 2002 

DATE OF DECISION 25.8.2003 

I 	Shri G.K. Nair and 3 others 
• • • • * • • • 	. . . . . . O PLICANT(S) . 

Mr M. Chanda, Mr G.N. Chakraborty 

land Mr. S. Ghosh 
. •................,......,.,,......,..ao...o.....e.tADlT0ChTE FOR T, 1  

APPL ICANT (s). 

-VERSUS- 

The Union of India and others 
.. . . . •..• . . . . . . . . . ...•. . . . . . . . •• . . . . . . . . . . . . . . . . , • • . , • RESPONDEI1I1(S) 

:)Mr A. Deb Roy, S. C.G.S.C. 	 S 

FOR THE 

RESPONDENT(S). 

HE HON'BLE MR. MR JUSTICE D.N. CHOWDHURY, VICE—CHAIRMAN 

HE HON t  BLE 	•MR K.V. PRAHALADAN, ADMINISTRATIVE MEMBER 

-. 	Whether Reporters of local papers may be allowed to see the 
judgment ? 

. To be referred to the Reporter or not? 

3. 	Whether their Lordships wish to see the fair copy of the 
Judgment ? 

1. 	Whether the judgment is to be circulatcd to the other Benches ? 

Judgment delivered by Hon'ble 	 Vice-Chairman 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH 

Original Application No.413 of 2002 

Date of decision: This the 25th day of August 2003 

The Hon'ble Mr Justice D.N. Chowdhury, Vice-Chairman 

The Hon t ble Mr K.V. Prahaladan, Administrative Member 

Shri G.K. Nair 
Smt K. Marbaniang 
Smt Sentimongla Ao 
Shri Tarit Ranjan Das 	 Applicants 

Working as Superintendent in the 
Office of. the Deputy Director General, 
Geological Survey of India, 
North Eastern Reqion, Shillong. 

By Advôcàtés Mr, M. Chard, 
Mr G.N. Chakraborty and Mr S. Ghosh. 

- versus - 

The Union of India, represented. by 
The Secretary to the Government of India, 
Ministry of Mines, 
New Delhi. 
The Director General 
Geological Survey of India 
27 J.L. Nehru Road, 
Calcutta. 
The Deputy Director General 
Geological Survey of India, 
North Eastern Region, 
Nongrim Hills, Shillong 	 Respondents 

By Advocate Mr A. Deb Roy, Sr.C.G.S.C. 

OR D E R (ORAL) 

CHOWDHURY. J. (V.C.) 

The issue raised in this application pertains to 

fixation of seniority in the grade of Superintendent, on 

the strength of promotion made on the recommendation of 

the Departmental Promotion Committee in the following 



• 	ii 

	 4 
: 2 : 

circumstances: 

The four applicants serving under the respondents 

were promoted to the post of Superintendent on the basis 

of a Departmental Promotion Committee (DPC for short) 

meeting held on 4.3.1998. In this application the 

applicants contended that there was no justification for 

not convening the annual meeting of the DPC right in 

time and thereby causing prejudice in their career. The 

applicants contended that: priorto 'reclassification of 

posts in the Geological Survey of India the post of 

Superintendent was classified as Group 'C' 

(Ministerial). The reclassification of the posts based 

on the revised norms of pay scale was notified vide 

letter No.3/l/99-M.II dated 8.6.2001 in which the post 

of Superintendent was reclassified as Group 'B' (Non 

Gazetted). The criteria for eligibility for promotion 

from the cadre of Assistant and Stenographer Grade II to 

the cadre of Superintendent are indicated in the 

recruitment rules, which reads as follows: 

"1) From Assistant.to  Superintendent - 4 years 
service 
as 
Assistant 

ii) From Steno Gr.II to Supdt. 	- 4 years 
serrvice 
as Steno-
grapher 
Gr.II. 

The stenographer Gr. II and Assistants are 
promoted to the post of Superintendent at 1:10 
formula i.e. one post to the Steno Gr. II stream 
and a post to the Assistant stream. In doing so, 
out of each 10 posts of Superintendent the 1st 
post goes to the Steno Grade II and then the 
remaining nine posts go to the Assistant Grade 
and in that order the post Nos.1, 11 and 21 and 
so on are meant for the Stenographer Grade II and 
in between are meant for the Assistants in the 
cadre of Superintendent." 



: 3 : 

2. 	The DPC ought to have been held simultaneously. 

Instead there was delay in holding the DPC in the N.E. 

Region. The process for promotion to the post of 

Superintendent for the vacancies that arose in 1997 was 

initiated and DPC was held on 1.11.1997 in all the 

regions throughout the country simultaneously, whereas 
/ 

the DPC for filling up the posts of Superintendent was 

held in the N.E. Region in March 1998 only and pursuant 

to the recommendation of the DPC held in March 1998 

the applicants were promoted. The applicant Nos.l, 2 and 

3 were pOsted at Shillong, namely in the Headquarter of 

the N.E. Region and joined their promotional post 

instantly on 12.3.1998, while the applicant No.4 who was 

posted at a remote station at Itanagar could join his 

promotional post on 27.3.1998 after his release from the 

• post of Stenographer Grade II at Shillong. Due to the 

delay in their promotion these applicants, naturally 

were placed down below in the All India seniority list. 

It was also pleaded that seniority of Superintendents 

are maintained on All India basis in the Geological 

Survey of India, computing the seniority on the basis of 

the date of appointment in the cadre of Superintendent. 

In view of the fact of that the posts were filled in all 

the regions excluding the N.E. Region by holding DPC on 

1.11.1997 the present applicants of the N.E. Region 

apprehend that they were likely to suffer loss in their 

seniority in the matter of their promotion in future. 

Accordingly the applicants submitted representation 

before the authority. The applicants in this application 

L//W/eaded that their seniority in the grade of 
Superintendent is to be computed by taking into account 

as ......... 
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as if DPC was held on 1.11.1997 instead of March 1998 

and fix their seniority in the merged seniority list of 

Superintendents considering their seniority position in 

their respective feeder grade, i.e. Assistant/ 

Stenographer Grade II. 

3. 	The respondents in the written statement opposed 

the claim of the applicants and stated that the process 

of promotion by holding DPC was initiated right in time 

only when promotional vacancies arose. In the written 

• statement the respoiidents.tP1eadd • that .four 

Superintendents from the N.E. Region were offered 

promotion to the post of Administrative Officer vide 

•  O.M. dated 5.11.1997 on the recommendation of the DPC. 

On their acceptance of the offer of promotion and their 

joining in the post of Administrative Officer, four 

posts of Superintendent fell vacant in the N.E. Region 

on 10.11.1997, 11.11.1997, 17.11.1997 and 19.11.1997 

respectively. Accordingly steps were taken for convening 

a DPC for filling up the posts of. Superintendent that 

fell vacant due to promotion to the post of 

Administrative Officer. On completion of the necessary 

formalities the DPC was held on 4.3.1998 in which the 

applicants were promoted to the post of Superintendent. 

The respondents stated that instructions for holding DPC 

for promotion to the post of Superintendent on the same 

date throughout the country as a whole started on 

3.7.2001. The respondents further stated that since 

Group 'B' Non Gazetted posts as per revised 

4assification are treated as feeder grade for Group 'B' 

Gazetted post, the DPC for promotion from Non Gazetted 

post ........ 
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post to Group 'B' Gazetted post was decided to be held 

on the same date to facilitate availability of equal 

opportunity for all for furtherance of their career 

prospect. Accordingly by O.M. dated 22.6.2001 it was 

decided that henceforth all DPC for Group 'B' (Non 

Gazetted) posts which are the feeder grade for Group 'B' 

(Gazetted) posts would be held on the same date 

throughout Geological Survey of India as a whole. Prior 

to reclassification of posts in the Geological Survey of 

:1 India the post of Superintendent was classified as Group 

'C' (Ministerial). The respondents also asserted that 

the recruitment rules for promotion to the post of 

Superintendent envisages 90% from the grade of Assistant 

with four years regular service and 10% from the grade 

of Stenographer Grade II with four years regular 

service. The ratio of promotion was was 9:1,. Denying the 

contention of the applicants fot a common date for 

holding of.  DPC, the respondents asserted that a common 

date of holding DPC was initiated only from 3.7.2001 

onwards on reclassification of the post. There was no 

notification issued for holding a common DPC on 

1.11.1997 for promotion to the post of Superintendent. 

1 H The respondents further stated that five posts of 

Superintendent fell vacant in the N.E. Regions one 

each on 10.11.1997, 11.11.1997, 17.11.1997 and 

19.11.1997.due to the promotion of four Superintendents 

• j 	to the post of Administrative Officer and one post fell 

-3cant on 31.12.1997 due to retirement of one 

Llperintendent. After following due procedures the DPC 

eeting was held on 4.3.1998. The respondents reiterated 

hat since there was no vacant post of Superintendent as 

n 1.11.1997. Therefore, the question of fixing the 

.1997 did not arise. seniority of the applicants from 1.11  
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7 4. 	We have heard Mr M. Chanda, learned counsel for 

the applicants and Mr A. Deb Roy, learned Sr. C.G.S.C. 

at length. Admittedly, the DPC for filling up the posts 

of Superintendent was not held simultaneously. The DPC 

in other places except the N.E. Region was held on 

1.11.1997. The DPC for filling up the posts of 

Superintendent in the N.E. Region was held in March 

1998. Admittedly, the post, of Superintendent is 'a feeder 

post and an employee can aspire to be an Administrative 

Officer from the post of Superintendent. There is one 

common seniority list of Superintendents on All India 

level. Therefore, date of promotion for career 

advancement is a crucial factor. The frequency of 

holding DPC meeting is one of the essence of good 

administration in conformity with the policy laid down 

in the equality clause enshrined in the Constitution of 

India. The Executive in its own wisdom also formulated a 

policy for holding DPC meeting frequently. As per the 

policy the appointing authority.is to initiate action to 

fill up the existing as well as the anticipated 

vacancies well inadvance of the expiry of the previous 

panel by collecting relevant documents for being placed 

before the DPC. As per one of the administrative 

instructions DPC is to be convened once in every year, 

if necessary on a fixed date, i.e 1st April or May. The 

Ministries/Departments are to lay down time schedule for 

holding DPC under their control and need to monitor by 

making one of their officers responsible for keeping a 

atch over the various cadre authorities to ensure that 

hey are held regularly. As per the scheme a vacancy 

s to be filled in accordance in accordance with 

, 	 , 	the....... 
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the recruitment rules in force on the date of vacancy, 

unless rules made subsequently have been expressly given 

retrospective effect. The department, as a matter of 

fact by its communication dated 28.11.2001 clarified 

the position and issued the following instructions: 

"It has been decided to hold the DPC meeting 
for promotion to the post of Gr 'B' Non-Gazetted 
post in the scale of Rs.5500-9000/- against the 
resultant vacancies for the year 2001 arising out 
of promotion/death, if any or any other unforseen 
circumstances on 10th December, 2001 (Monday) 
simultaneously all over India. 

Since a common date for conveying D.P.C. in 
the Gr. 'B' Non-Gazetted grade (which are the 
feeder grade for Gr. 'B' Gazetted) has been fixed 
in order to facilitate equal opportunity to all 
for their furtherance of career prospect, all 
Heads of Department of regions/Special Wings/ 
Training Instt are requested to hold the D.P.C. 
on 10.12.2001 and take necessary action for 
effecting promotions against the vacancies in 
their respective region etc, if any." 

The aforesaid policy was issued as a guidance to the 

department to meet the rquirement of the equality clause 

enjoined in Articles 14 and 16 of the Constitution. 

5. 	As alluded earlier in the instant case the 

vacanci'es of Superintendent from the N.E. Region also 

surfaced in November 1997. The authority was well aware 

about the vacancies, somuch so the DPC for filling up of 

the posts Administrative Officer on promotion was held 

prior to November 1997 and promotion orders of the 

Administrative Officers were issued as far back as 

5.11.1997. 	In 	the 	circumstances 	there 	was 	no 

justification for 

/
th sts of Supel 

1.11.1997. The 

case, on the face 

promotion of these 

not holding the DPC for filling up 

intendent in the N.E. Region also as 

delay in holding DPC in the instant 

of the vacancies resulted in delayed 

applicants, which in its turn affected 

j4fl , o ....... 



in their inter se seniority. 

6. 	On consideration of all the aspects of the matter 

we, therefore, hold that for the ends of justice a 

direction needs to be issued to the respondents to 

revise the seniority list by antedating the date of DPC 

meeting to 1.11.1997 so as to avoid injustice , to the 

applicants and consider their case for promotion on the 

basis of the DPC on 1.11.1997 as per rules. The 

respondents are directed to complete the above exercise 

as early as possible, preferably within two months from 

the date of receipt of the order. 

The application is allowed to the extent 

indicated. There shall, however, be no order as to 

costs. 

K. V. PRAHALADAN ) 	 ( D. N. CHOWDHURY 
ADMINISTRATIVE MEMBER 	 VICE-CHAIRMAN 

n km 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAIJATI BENCH 

(An Application under Section 19 of the Administrative Tribunals Act, 1985) 

Title of the case 	 O.A. No40/2002 

Sri G.K. Nair & 3 Ors. 	Applicants 

- Versu - 

Union of India & Others 	: 	Respondents. 

INDEX 

---- Application 1-16 
01. 

---- Verification 17 
02. 

I Copy of Notification dated 28.11.2001 18 
03. 

II Copy of promotion and posting order dated 02.04.98 19 
04. 

opy of eract of GovL instructionsom SWamYS 

Complete Manual on Establishment and 

Administration 

20 
05. 

IV(Senes) Copy of representation dated 29.1.98 21-23 
06. 

07. Copy of the merged semonty list as on 31.12.2000 24-28 

VI Copy of representation dated 24.9. 1998 29-32 
08. 

'V 

Filed by 

Date ( 12- 
	 Advocate 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH GUWAHATI 

(;n Application under SecL..on 19 of the Administrative 

1 rib'.nals Act, 1985) 

a - 	No 	 /2002 

BETWEEN 

Shri GK.Nair., 

Super .intenden t 

office of the Deputy Director General 

Geolocical Survey of India.. 

North Eastern Region 

Shil long. 

SrnI: K. Karbaniang 

per .i n ten den t: 

Off ice of the Deputy Di rec:to r General 

Geological Survey of India. 

North Eastern Region,, 

Shil Long. 

Smti Sen t:imongla co 

Surtet 

Off ice of the Deputy Director General 

GeoILogicai Survey of India, 

North Eas tern Re ion 

Sh i 1 .1 on ci 

4 	Sri lent Ranjan Des 

3U.pe r:i. ntende nt 

Office of the [:eputv Director General 

Geological Su rvey of 1 n die. 

North Eastern Region 

Shi i.. long, 

Applicants 

-AND-- 
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\ k: 

IJn ion of India, 

kepresen tea by the e.cretar y to t;he 

Government of India 

Miri :i,stry of Mines New Del hi. 

2 	The Di rectot Gen€rri1 

Geological Su rvey of India., 

27 Cl. L ,Nehru Road. 

ca1oeitt a..16, 

Shil long, 

3. 	The 	Deputy Di rector Gerier al 

Geological. S u r v e y of India. 

North Eas ..em Region 

Nongrim HI. ils 

Shi.11ong 

/ 	
I 

Respondents 

DETALLOf_flE APPLICATION 

I P:irt'cu lars of order(s) aaa.inst which this aoolication 

is  

This application is made 	not against any particular 

order but against the wronij fi xat ion of seniority due 

to delay in holding ....he DPC for N. E Region, which was 

held in March 1998 as against t h e,  snne held on 

1L11199'7 in all other Regions violating the Standing 

instructions resulting into deferred promotion of all 

these four appi icants of N.E. Region and consequen t:ial 

loss of thei r sen iori't:y in 'the promoted post of 

Super:L ntendent and furi:::her praying for a direction upon 

the res.pcn dents to re f I. x the sen .i. or i t:y 0f t hc 

L 

t 	4 

\ 
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Super':i.ntendent 	grade on A ll 	India basis taking the DPO 

of 	N 8 	Req ion 	to 	have been 	he 1 d on 	1.111 997 in a teed 

of in March 1998 as held in other Regions or an unitorrri 

bas:is 	and 	fit 	the appi icanl:s accordingly 	in their 

respective 	position in 	the 	merged sen ioril.:y list 	of 

3uperintendent 

Jurisdiction of the TribunaL 

The applicant declares that the sub:1 act matter of this 

application is well Nthin the jurisdiction of this 

Hon b.ie Tribunal 

Limitation 

I he applicant f'..rt;her declares that this application is 

filed within the 1 im:itation prescribed under section 21 

of the cdriiiri istrat:ive Tribunals A ct , 1985 

4, 	Facts of the case,. 

4.1 That the appl.ican La are ci t;izens of India and as such 

they are entitled to all the rights., protections and 

pr:iv:i leqes as guaranteed under the Consti Lu Lion of 

.t n d i a. 

4.2 That the applicants pray for permission to move this 

eppl ication , oin tly in a single application under 

$ection 4(5) (a) of the Central Adrriin istrative Tribl._!nal 

(Procedure) Rules 1985 as the reliefs souiht for in 

this application by the app 1 ican La 41re common 

PA-  bond 0~_kA 



therefore they pray for granting leave to approach the 

Hon ble I ri bunel. by a. corrimon application - 

4 3 That the applicants under serial nos 1,2 end3 ',iere 

initially appointed as 	under the respondents who 

got theIr subseqije:n t promo't loris stepwi se to the poet of 

' S (J,00, and then to the post of Assistant as per their A sk 
\ V: 
	no i' ma. 1 promotional avenue and 1: hey reached the cadre of 

Assls1n t in the year 1990 (April) in the scale of Re. 
(' 

425-640/- (pre-revised), subsequently revised to Re. - 
k \.  

5000-9000 wit h effect f rom 1.1.1996.  

The 	a.pp:licant 	under 	Si. 	No4 	was 	directly 

appo.i n ted through Ste f I Se L ect. ion Comm .i. sal on as 

Stenographer Grade I I in the scale of Re. 425-700 (pre--

revised) and he joined the said post on 4.1 1984. As 

such his joining scale of Re, 425-700 as Stenographer 

Grade 11 was highe rthan that of the Assist:a.nt.s which 

also was eventually revised to Re, 5000-8000 with 

effect from 11,.1996. 

That as per the normal promotic'na.l avenues, the ne><t 

hqher post for both the cadres I .e ... the Assistants 

and Stenographer Grade It is the post of Super intenc:len t 

and both these feeder cadres get merged in to the cadre 

of 	Superintendent, which is a Group n'::'n--.gazetted 

p0 	I', having the or' scale of Rs. 500 	nor (p 	i :cd ) 

That as per the Recruitment Rules, the criteria for 

elig:ibil:il:y for promotion from the cadre of Assistant 

4 

14 5 
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and 	Stenographer 	Grade 	Ii 	to 	the 	cadre 	of 

Super'in teriden t are as fol lows 

(1) From Assistan I: to Superintendent: 	4 years ser vice 
as Assistant. 

(ii)From Steno Gr, II to Supdt, 	4 years service 
as Stenographer 
Gr.11 

The s t;enographer Gr. II and Assist:ants are promoted to 

the post of Si.jperin t:end.en L at 1 ;1':) formu l.a  

post to the Steno gr.  , I I s Lream and a posts to the 

Asis t;ant stream, in doi. nq so • out of each ic posts of 

Super .i. n ten den t t. he 1st post.: goes to the Steno Grade II 

and then the remain ing nine posts go to the Assistant 

Grade and i ri that order the post Nos. 1,11 and 21 and 

so on are Tp:iJ' for the Stenographer Grade 11 and in 

be teen are meant f or the Ass ist:ari ts in the cadre of 

Superintendent. 
vim 

 

4.6 That as per the existing norrr'is the ['PC is held every 

year for selection of candidates for the posi: of 

Supe" in tendent from amongst; the Assistants and 

Stenographers and for this purpose a part; icu 1cr common 

date is notif led well in adv ....ice on \'hich the DP': is  

held in all the Regions throughout: the country 

simultaneously on an uniform basis in order to 

taci I...i tate equal opportunity to a! the persons in the 

t eeder cadres for furtherance of their career prospect: 

A sample of such notif ication pertain zing to the DPC for 

the year 2001 is nn€xe.d hereto as an illustration. 

24— 
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copy Of Not: i fl. cal:: .i on dated 28.1.1.2001 .1. a annexed 

hereto as Annexure-I 

4,7 

 

That i?i the same manner asat ated above • the process 

;Iör jrornoi:ion to the post of S'..per in tendent for the 
- 

,' 	cancies pertaining to the year 1997 was in itiat:ed by 

the Respondents and it was decided/notified that the 

oc required for this purpose to be held on 01.1.1.1997 

in all the Regions throughout t:he. coun't:ry 

sirnu 1 taneously 	since some posts of Super in ten dent 

wouldfall vacant from 0I..111997 

4,8 Thai:: pu rsuari t to the Noti fication aforesaid. DPO ''as 

held in all t:he Regions in the country on 01 11. 1997 

save and except N. 8. Region and the persons so promoted 

:oined in t h e i r respective posts of Supe rint:enden t 

ac:c.o rd in q 1 y regards N E Req i cm n • t h e D P C was he Id 

in1 

March ,, 1998 only, when these present: app 1 icants were. 

- 

promo ted to 	post of Super in tenden t in March,, 1998 
• 	 ________ 

The alicant: under si. N3. 1,2 and 3 benq posted in 

hilong it:seif ie. t:he Hc.adquart:er of N.EReqion 

could join to their promol::ed post inst:antiy on 

.1231998 while the applicant under si. No,4 being 

posted at t h e. remote stat ion at Ita.nagar ( (runac.hal 

could join his promoted post on 27 3. 1998 

afl.:er releasing from the post of Stenographer  

from Sh:i.i.lonq. Thus the. present applicants in the 

N.E Region were delayed in getting their prornot ion to 

the post of Super in ten den t in compar:i son to those in 
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other Regions due to deferred holding of DPC 	in 	respect; 

of 	N.E. Region as an isolated case 	the reason of which 

is best known to the responden ts only. 

Copy of promat ion and posting order dated 

02.04 1998 of f I ret three app 1. icants are anne;Ked 

hereto as Annexure-Il. 

	

49 That 	is stated that the seniority of superintendents 

	

ave 	maintained on All India basis in 031,, count:i.nq 

the sen ior I ty on t; he basis of date of the I r appot ri tmen t 

in the cadre of Superintendent and accordingly one 

merged son lority list of Super in tendon 1:s are computed. 

As su C: h ., in 	the 	in stan t case, w L.n  the  

Superin ten:.Jents were 	filled up 	in all the Regions to 

the e><ciusion of N.E. Region by holding the DPO on 

01.11.1997, 1: he p rosen t app i i can ts of N E. Region 

t:)ecame app re hens :i ye of the 1 r e><c I u 51 on I rcrn promotion 

a n d of,  the anticipated conseauential loss of their 

sen ion ty in the event of their promotion in future and 

accordingly each of th.m submitted representations to 

the Respc'ndents emphasising about the adverse effect in 

respect; of thei r sen ion t1y and prospect due to their 

non'promotion with other batch mates and prayed for 

their promotion with effect; from 01111997 in order to 

keep pan ty with those promoted in other reqions 

it is relevant to mention here that as per 

serlJ.onit\/ rule in force, the seniority of an incumbent 

is liable to he determined in a non select:ion post on 

AVVI 
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the bai.2 of his/her sen'iorit;y in the feeder cadre.. But 

in the ins tent case,, the respon den ts made a departure 

in violation of the aforesaid rule and as a resu:I.t the 

seniority p.:ition of the appl ican t;s in the seniority 

list of the Supenin Lenderi t on All India Basis is placed 

much below than thei r jun ions worki n'.in other regions 

who were promoted to the post of Supeniri ten den t 

't'oilow:ing the D.P.C. held on 1111997. A mere reading 

of merged sen ion Ly .1. 1st in the grade of Supenintenderi t 

published as on 31.12,2:000 it \'ou Id be evident that the 

incumbents who were promoted in other req:i. ons to the 

cadre of Superintendent following the I) P C. held on 

1.11, 1997 they were g:iven the sen iority in the grade of 

Superintendent as per their date of joining,, the 

aforesaid fact could be confirmed from the position of 

seniority ass:igned to the incurribents from 51. No 82: of 

the seniority list dated 3112, 2000 up to Si. No. 112 

so 'far the seniority posit:ion is concerned of the of 

applicant rios, 12 and 3 ,I:'t: would .. urther be evident' 

that the applicant: no. 4 have been placed much below 

than th:se who .1 oined in the promotional post of 

Superintendent subsequently after joining of the 

applicant: no ,4 Be it stated that applicant no. 4 

;ioi.ned the promotional - post: of 3ipeninteniden't on 

273., 1998 where as serial No. 116 to 137 had joined in 

the cadre of Superintendent much later than the 

eppl:ican't no.4. As per rule of seniority the All India 

Posi tion of sen ion i ty are liable to be assigned to the 

I ri cu mben ts who were promo ted to the cadre of 

MA 

(eLJ2 OLt\ Ll/ Ww 
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Superintendent on the basis of their date of regular 

promotion/appointment in the feeder cadre. Bu t these 

anomal ies'in I ixing the sen iorty post ton have been 

cropped up due to d epartu re from the cardinal principle 

of seniority rule. in this connection it is stated that 

all the four vacancies of Superintendent in N. E. Region 

oc:ct rrd way back in 1: he mon 1: h of November • 1.997 

such as per rule D.P.C. ought to have been held prior 

to November, 1997, hu I: su rpr is ingi y in the instant case 

OPO was arranged by I: he respc'n dent on 1 y 1, n the mon t h of 

Mar'ch1998 and thereafter promotion to the cadre of 

Super in t:en den L in respect '5f the applicants were 

effected. As such t:here was a long delay in holding the 

cPc in total violation of 	(ovt 	inst:ruc tion isst_ed 

from 	time 	to t: :1 me 	As such 	the app 1 i can i:s can n cit be 

denied 	ante dated promotion to 	the cadre of 

Superintri dent along with 	':;onsec;uentiai 	benefit of 

sen ion 1y. by way of correct ngt he 	impugned sen br i ty 

let 	published as on 	31122000. 	reston ing the 

nespec't;i. ye posit:i on of 	seniority 	of the 	ind:iv:idual 

appl:ic:ant 	either 	by ' antedating 	the proiio'tion 	with 

effect from Lii. 1997 or on 	ihe 	has:is of 	the 	sen :iori t 

position 	of the 	individual applicant in 	the 	feeder 

cadre of 	ssistan t/3tenographe.m Gr. 	Ii. 

It is stated that the Govt... of mci a from tirtie to 

time issued necessary instructions for holding of . DPC 

on a regular interval for effecting promotion of the 

elig:ible Govt. employees without: toes of fur't:her 

H 	I 
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promotional prospect and sen idri by The same wou id be 

evident from Chapter 44 promotions i::'epa.rtmerita.l 

Prarriotiori committees Part II Paqe No, 568 of Swamy S 

Complete Manual c::n Establishment and cdm:in :istratian for 

Central Government Offices terin it is stated that it 

is essential for,  the concerned appointnq authorities 

to ml tiate act:.ion to f .i 11 up the exisi:inq as well as 

antc.i.pated vac::&nc.1.eS 1.14ell in advance. I t,. is also 

eta ted that a vacancy she]. 1 be f ii. led in accordance 

w i t h the. recruitment rules in force an the date of 

vacancy 

A copy of the extract of the Govt. iris truct i o n s 

tar,  ho ld:i rig DPO. 1 r'om Swamy s Complete Manuel on 

Estab ii. 5 hmen t and Adm in 1st ration and the copy of 

repreentatioris subm. tted on 27.1.. 1998 by the 

appl ican t no. 2 and 3 and that of applicant: no. 4 

dated 29.1.1.998 are i.nniexed hereto as Annexure-Ill 

and IV series, 

4.10 T h a t due to hold:inq of DPC on 01.1.1.1997 in ot.her 

Req loris the p romat ion to the cad re of Super in ten dents 

iii those Req Ions became effective with effect f r o m 

oii.i ,1997 here.as in case of N. E,Reqion such 

promotion was belated due to holding of DPC in March., 

1.998 and such date of promol::ion formed the bee is of 

computing merged sen icr':ity of all the Superintendents 

on Al 1 India Basis , As an inevit:a.b le consequence of 

such f eu 1 by action of t: he Respondents the sen ia ri. ty of 

r(v 	JovJ 
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the app]. ican ts were as ri on a I y af fec ted and eventual I y 

in the merged. sen ic'ri'tY 1.1st of superintendents as on 

31 . 12 2000 pub 1 shed by the Respon den ts, the names of 

the appl mc:ants appeared in Si. No 113 J.14 • 15 and 

138 respectivelY 

Copy of the merged seniority list as on 31.12 2C00 

and repressntat on of appi :icant no .4 dated 2.4 9 1998 

are annexed as Annexu re-V and VI respectivelY. 

4. 1 	 i 1 That in other Reg ons the DPC was held on 01 .1.1 1997 

for filling up •tF'ie posts of Superintendent wh:ich fell 

vacant irorn 01.11.1997. At the relevant time, there 

were fl vs ci ear vacant posts of Supe rintendent in N . 

Region also due to promotion of 4 persons (M. Maw 1ang 

Iyari Rem, L P. Sarki and S .Das Roy) from the past; of 

superintendent to the cadre of dmin.istrative Officer 

in November 1997 and retirement of one Sm ti. 0. Paul, 

Super ritendent and as such all the four applicant te 

herein could he promoted to the cadre of superintendent 

agal nat those vacant posts from November, 1997 1 tad f 

wi thaut any dl 'ft icu lty. as done in other . Regions. 

Unfortunately, the Respon den t;s acted otherwise by way 

• at del ayi rig the promotion of the applicants until. Marc.h 

1998 which affected the:i rsen .ionity in the grade of 

Superi rilendent in a serious manner, 

4,12 That the applicants humbly submit that the senioritY of 

the applicants I ri the cadre of Super intenden ta so 
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computed and as stated above shall also form the basis 

oft he i r p romot :1. on to the next hi g her cadre of 

dmin istrative Off icer and as suc h this nroncjly fix ed 

seniority will have far reaching curmiulative effect in 

their future prospect all throucih, All the applicants 

are due for their promotion to the next hiqher post of 

dmin istrat:ive Off I car by now and they will he the 

victims once again if 	thai r 	senio r:ity mt he cadre 	of 

Superin Lerident 	as stated is 	not 	corrected/re fixed 

without 	any 	further delay by 	curing the 	procedura:t 

defects made earl icr by the respondents. 

413 That the applicants beg to state that 'finding no other 

alternative the applicants are approaching this Hon ble 

Tribunal for protection of their legitimate rights and 

it is fit case for the Hon 'ble Tribunal to interfere 

with 	and to 	protect: the 	rights 	and interests 	of 	the 

appl:icari ts directing the 	respor'idents to 	fix 	the.i r 

senior;ity in 	the 	Superintendent Grade taking 	the.i,r 	DPO 

to be on 	01.11 1997 	at par 	with 	that in 	other 	regic'ns 

instead of March • 	1995 and f Li r the.r be pleased to direct 

the 	respon den ts 	to 	re fix 	the 	seniority of 	appl .ican 1:s 

in 	t h e grade 	cf Superintendent considering 	t h e 

respective sari br ity pc'si 1: ion 	in 	the feeder 	grade 	of 

ssi stant Stenographer Gr. 	:11 	by 	way of 	antedating 	the 

promotion 1.111997. 
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4,14 	That this application 	is made 	honafide 	and for 	the 

cause of justice. 

5. 	Grounds for relief(s) with leQal provisions, 

;t For that the applicants atta:i,ried the eligibility 

for consideration of promotion to the post; of 

Superintendent in terms of Superiritend:ent in terms 

of the Recruitment; Rules., 

5,,2 For that,, 'there i'er'e five clear, vacancies of 

Super in ten den 't:s in the N , F , Region f inun November,  

1997 against which the applicants cou id have been 

promoted i ni the mont; h of November 1997 as done in 

other Regions, 

53 For that • w hi le the si,rmilarly si. tuated persons in 

all other Req ions v'e re promo ted In November 1997 

the applicants in the N. F. 	Region were promoted in 

March. 1995 	due to delay 	in 	holding 	DPC 	thus 

making therri 	junior to others 	in the promoted post 

of Superintendent for no fault of them. 

5.4 For t;hat ,, the exclusion of the candidates of N.E. 

Region f ram promotion in November,  ,, 1997 along with 

the candidates of other Regions is' violative of 

the principles of natural justice and so also the 

r'ticles 14 and 16 of the Constitution of India 

5.5 For that the applicants submitted represen tatioris 

to the author:ities against non-holdinq of DPC for 

N F , Req i:on as done. 1. n o'I: her Regions and the 
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corisequerit'l al anticipated loss of thel r sen iorJty 

etc but to no resu 1 t. 

5.6 For that as per the prevailing system the DPC is 

to he held on a common date .1. n all the Req ± on s I n 

order to facilitate equal opport.urii ty to all but 

in the instant case while this was foliowec In all 

the regions of the country holding thai r DPC 

si mu 1 tan ecu si y on 0i.111997 the same was del. ayed 

in N.E.Region holding their CRC in March 1998 as 

an isol aied'case. thus violating the standing 

norms and practice. 

57 For that the impugned sari ion. Cv list, published as 

on 31. 12 2000 in total violation of relevant 

sen1orty rule and the same is contrary to law. 

That the app) ican'ts state that they have exhausted 

all the remedies avaiable to him and there is no 

other a I 'torn at i ye and e'f f i car: 1 OL! s remedy than 1:o 

file this application. 

7. 	Matters not previously filed or pendina with an 

other Court 

The appi 'icants'fur'ther declare that they had not 

previouslY "filed any application, writ Petition or 

Suit before any Cour't or any other uthor'ity or 

any other Bench of the Tribunal regarding the 

subj ec't matter of this a ppl ica tiori nor' any such 

461~,V,tt_ ku"&' j\jvvi' 



appi catiort 	Ar ii. 1: Petit:iori or Su it is pending 

before any of them. 

8. 	Relief(s) sought for; 

Undert he tacts and circumstances eta ted above 

the appl icant: humbly prays that You r Lo rdships be 

pleased to admit this application call for ,  the 

records of the case and .i ssu a no L; Ice to the 

respondent:s to show cause as to why the relief (5) 

sought; for in this application shall not be 

granted and on perusal of the records and after 

hearing the parties on the cause or causes that 

may be sho'ri • be pleased to grant t h e fol bAling 

relief(s): 

i That the respondents be directed to re I ix the 

senior:ity of the appi i';::arii:s taking their DPC held 

on :L. L1 1.997 in si:ead of March 1996 and 

- 

accordingly f It thai r names in their respect; £ va 

positions 	in 	the merged seniority 	list of 
---- 

Si.iper:i.nterident considering the seniority pod Lion 

in 	the I r 	rerspecti. VS 	feeder 	grade 	I a 

ssistant/$tenocjrapher 6r 11.  
— 

8. 2 1 hat the respondents be f u rt her di rected to nod i. I y 

the sen iority in respect of the applicant no 4 on 

the basis of post-based seniority for stenographer 

by applying t;he then relevan I: ru lee applicable and 

L eL& (Vv 
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place 	him in appropr- iate 	position in 	the 	me.rçi 

seniority list of Superintendent. 

83 Costs of the app). .ication 

8.4 Any other relief(s) to which the applicant is 

entitled as the Horible Tribunal may deem fit and 

proper 

9. 	Int;er'im or:fer rrave'd for. 

Dur'inq pendency of this application , the applicant 

prays fo rthe fol lowing relief: 

9.1 That the Hon ble Tribunal be pleased to direct t he 

Respondents not to ff1.1 up at least 4 nosr. of 

vacancies in the grade of Administrative Officer 

till, the disposa.L of this O.A. sc that the next 

promotion of these applicants from superintendent 

to Administrative Officer is not ieopardised due 

to p rocedu ra 1 def ec ts as stated in the 

app). ication, 

.1O 

This application is filed through cdvocates. 

11. Particulars of the LPO. 

1) 	1. P. 0. No, 	 ,. ç-  -- 
Liate of Issue 	: 

56  

1:1) 	issued from 	: 	0PP. ,, Guwahati 

Payable at 	 : 	G,P,O. • ':uwahati 

12. List of enclosures. 

As g.ien in the index. 
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Shni Gopal Krishan Nai r , aged aboul: 55 years 

working as Superintendent in the o f f: ice of the Deputy 

1 rector General., Geological Survey of India. North East:ern 

Reg1. on, Shi I long, one of the appi icants in the .instan t 

application and I have b e e n authorized by the other 

applicants to sign this yen ficaton on their behalf 

ccordi ng I y I do hereby verify that the statements made in 

Paragraph 1 to 4 and 6 to 12 are true to rriy knowledge and 

hose made In Paragraph S a re true to my 1 eg. 1 advice and I 

have n cit suppressed any mater i.e 1 fact: 

rtd I sign this verificat:ion on this 1:he 	j. ..... day of 

::ecember, 2002. 
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[I 	
AnnexUre1 

GOVERNMENT OF INDIA 

liLtI 1 	''/ r.>r I 	: 

rom 

I 	
[)EPUT( DIRECTOR GEN[ERAL ( Pe rs on ri e I) 

(.00qiC:Bi SUr/E' of Iidia 

r.:::,i.i:L. 1::i:a 

•1• : 

•t 	• l 	 'i F - e Sr. Dy . o i rec:to r 

LI 	, 	 y. C;:' I r - ec to r i:en e r a 1 

c 1. 1 H'eao.o Q f De;:a r t..rrien t: 

Oeoloqic:al Suivey of india 
fliHi/pp/Co ,  I 	jn q/Mo r I rio WIn q/WR/NR/ 

5p,NER/MSE/'ir airi i n g 

Instt'CR 
:::oi kai;a/.JaipU r/Luckrioi/Shi I ioriq/ 

Ban go I o re/Hyde rabu:/NagPUi r 

It 

	

5ub 	: DPC for promotion to the post of Gr. 8' 
Non-Gazetted posts as per re-classification 

J on revised pay norms 

has been decided to hold the DpC meeting fur 

p romol: I on to the post of Cr 	B Non --Gaz.et ted post In t: he 

-- scale of Ps. S5009000/ ..... aga In.t the cesu 1 tan 1: vacancIes f or 

the year 2001 or is ing ':u t of promotion/death if any or on 

ot he r u ri f o reseen ci rci. mstan ceo on 10th DecemL;e r , :2001 

(Monday) simultaneously all over India. 

	

''ince a common date for conveying 1' P 	in the Dr. B 

	

•on-Gazettea grade (hIc.h are the feeder grade. for Gr, 	B' 

... ..

....................... 
i 	t d I 	ia- 	LLii 	f i od 	n 	d i 	I u 	fc 1 	L 	A.  

,-.. opportun ti no all fo r thou ... fi.Irtherance of career prosi.)e.ct. 

al 1 Heads of Department, of req ions/Special . ,ings/( 

Int 	ire requested t -  hold the DPC on 10122001 and 

	

F r 	— 	 * 	 . 	 - 	 .- 
take necessa....v ac .tiori for effecting oromotions oc,rst 

	

- 	., 	 . 	 ,..,, 	. 	.. 
vacancies n i.heu. rc:t-i.Ve i - ag ior, .ç:_f any 

- 	 Yours fajt:hfui1y,  
/... Illegible 

(S Ksinha) 

	

I 	 Sr. Administrative Off icon T 
for Sr.Dy. 	inctor .i:eneral(P) ,, 
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Datel the 	th 	1C. 
U OV , CJ 	)c 	rr 

On the r(3'Cd0t,i? n 	-j -f the 	rteutai Pxoriotjon ,Cithit I 
tcc, 	the C L 	t 	jirEC OL 	tfne)1,t5!,Ll, 8  hifl on 	i 	1rd 	to 	'oin 	tho 	o1- 

J e 	ii) 	j 	1 0 	iL 	on 	u 	r° t; 	iI 	O 	th( 	11/ 	t Of 	,upei in 	- i (Ii ci I 	in 	ii of 	ici 	I4.nc I 
cpcity 	 inc 	.t(ainct 	e:ch 	i 	the 	ica ccccle of 

[)7 	r 	0)-i'! 5-O0O/-. until. 'iicrth 	Ciri.0. .. 	•.. 	. 	•. .. 	c• 

i. 	oa'oe 	i 	o.iicthl 	 1LLiCC 	 ., 	. 	 Uat(.. 	or 

-- 	-. 	 •. 	.. 	., 	......, 	.. 	,. 	.•.. 	.• 	- 	., 	.. 	•- 	;joiui. 

j . 	..;jj1 	••• 	 I.cc 0 Unt_I 	er ,  i jtj  

otL 	:.rb'iiincQ(T) 	countj:i. 

iic. 	ijciia A0() 	 teciu 	1210319(L - 

tntion in the P03t4r furthtr pec.oi will b, 	ubjct to 
the a 	ca.out of their work and conduct. Th,,y nay 	e r;.itd bed: to tber 
sub 	tive/ocficiatinG pot without any 	tice and '4thuL 	ny cause 
aCijftWl to th(m 	 ., 

,,.,..... 	I ,  .,.,, 	.... 	 - 

( 	is. '.iwi.:.twi.Si c) 	. 
' / Huctiti 	tic lfCicêx 

fa 	Si . 	r.i,ircctor Gcnerc1. T 
COpy Lrwarled to the LCunth 

lnC' 	t:jjj 	o.0 	Lh' 	po:iti 	ntiii::t 	which 	U. 	-.._. 	a... 	. 	 3___ ,...__ 	..• - - 
are 	inc 	c. 	cl  

3.,. . 

Jon 	o 	i(i 0J. 	 b 11 	ci 	Lh 	c 	ic 	low 0 	Sut 	tOn tJ.v ' iti" 
Hcu,bent,Lf eny Post 

Shri 	• 11P DG,SI 	'.fLicc 	order. 	• 	•Vcnt 
ro.l321/.lt/1/3/.i5-(/15A, 	. 
datc) 	2(.10.8 	 . 

Sec Li 	i 	i rb cii. 	L (Si) 	 - 	- 	 Vaont 

ScLi 	t.,ontimonrlu 	• 	ulIt 	DG,I 	J j.'f i cc., 	oider 	• 	. Vcit . 	.. 
- 	. 	 . 	 o,)93-'35/1/3/5/15(1I)  

c.th,d 	27.0J  

Tho pry sud oiiowMncOcof 	Lh 	prorio then will be dr'swn un- 	• 

der 	'Pxwnut lion-Plan 	1cccd'. 	". 	.: 	• 	., 	.. . 	 ..r'  

/2/34/CO-ftectL., 	 Dated the 	Ui P4iril,1998 	.. 

rnformation and 	 . 
Copy i 	axcled fo 	 edeosiy action to 

The 	iyirccLr Gcneral(P). GSI, 	4,Cho%)rinfhce Laiie,Cclr.utLa - 1. 

£h" 	Jirr 	1or(P t 	C) 	CaI,iFiIJl11nn 1 
Th 	/ 	iir.tive O:?Oicei', 	L/c-I. 'L 1  CecLioi enc......O zlonwith coieo  
in 	1L 	in recpi'ct of r 	i G 	1, 	011/../c1 Li. 	rb Inln' 	orirl 	5 	upclt 

D 3/ )/c ;uoi L/I 4einn.0ier 	I uc.Lfcn-I/f./co-.EI 	'/s 	.1' .. 	to DuO. 

h) 	Ohi i c: .; ;i: ,:,upd 	,!/cu-I/Cti K .farbacciu, 	upd b. ,A/c-II 	'.'/&ti S.Lo 	• ;r 

Supt.,!/c-II 	I. 	. 	• 	 . . 	' 

5) 	p 	;l.1,J1:.c! ri:cnL 	ir:ior t 	fi].c/Cuac 0 	Cii/C ... . 	il 	• 	 ;. 

/)e; 

7 
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2.6 Representation for S.C./S. T. and M'ii:oriries.—Wherever a Selec-
tion Committee/Board exists or has to be constituted for making recruit-
ment'lO or more vacancies in Group 'C .  or Group 'D' posts/services, it 
shall'be mandatory to have one member belonging to S.C./S.T. and one 
member belonging to minority community in such Committees/Boards. 
Where, however, the number of vacancies against which selection is to 
be made is less than 10. no effort should be spared in finding a Scheduled 
Castes/Scheduled Tribes Officer and a Minority Community Officer for 
inclusion in such Committees/Boards. 

Where an outside member has to be associated with the D.P.C. for 
Group 'C' or Group 'D' posts, there would be no objection to nominate 
an such a D.P.C., an S.C./S.T. officer from such other Ministry/Depart-
ment in the event of such- officer not being available in the Ministry/ 
Department itself. 

[As modified in G.L. Dept. of Per. & Trg.. O.M. No. 3901619 (S)/89-Ecsi. (B) 
dated the 16th August, 1990.1 

2.7 In Group 'A' and Group 'W rv Seices/posts if none of the officers 
included in the D.P.C. as per the composition given in the recruitment 
rules is an S.C. or S.T. officer, it would be in order to co-opt a member 
belonging to the S.C. or S.T. if available within the Ministry/Department. 
If no such officer is available within the Ministry/Department, he may be 
taken from afother Ministry/Department. 

- 	2.8 In i/se case of E.B. cros.ring.—The composition of the D.P.C. for 
considering the cases of Government servants for'crossing the E.B. in a 
time-scale of pay should be the same as the D.P.C. constituted for the 
purpose of considering the cases of confirmation of the Government 
servants concerned with the only chance that the U.P.S.C. need not be 
associated for considerine E.B. cases. 

PART II a4v1ia, X :; 
FREQUENCY OF MEETINGS 

Frequency at which D.P.C. should meet 

3.1 The 	-sidbnvened at regular annual intervals to 
draw panels whice'td be utilised on making promotiôni against thé---
vacancies ojfTirIg  durinti the course of a year. For this purpose it is 

k esentjJfFthe.concerned appottuing authorwè's to initiate action to flit \ 14 existing as well as anticipated vacancies well in advance of hë' 
pity of the previous panlbcolkctinc reietant documents like C.Rs.. 

ntegrity d.rtificates. seniortty list. etc.: for placing before the D.P.C. 
.P.Cs. could be convened every year iLnssarvo.na fixed date, e.g. 

1st April or May. The Mtnsstries:Depariments thould lay down a time 
schedule for holdig D.P.Cs. under their control and after laying down 
such a schedule the same should be monitored by making one of their 

t4 - i &.)ç U'P  
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officers resB.sik for keeping a'Svatch over the various cadre autho- 
rities to 	ucp't'hat they are held regularly. Holding of D.P.C. meetings 
need 	t4e1ayed or postponed on the eround that recruitment rules 
for p s'f are being reviewed/amended. A ycancy shall bfijjg4J.a.. 

or rtce with the rcruitrnnt..zuks 	 the  
tin ss rules made su sequent y iaVe been expressly given_retrqç . tTs 

ff, 
pective application, the existing vacancies should be filled as per the 
recruitment rules in force. 

\iT2 The requirement of convening annual meetings of the D.P.C. 
should be dispensed with only after a certificate has been issued by the 
appointing authority that there are'no vacancies to be filled by promotion 
or no officers are due for confirmation during the year in question. 

PART Ill 

PREPARATORY ACTION 

Determination of regular vacancies 

4.1 It is essential that the number of vacancies in respect of which a 
panel is to be prepared by a D.P.C. should be estimated as accuiately as 
possible. For this purpose 4he vacancies to be taken into account should 
be the clear vacancies arising in a post/giade/service due to death, retire-
ment, resignation, regular long term promotion and deputation or from 
creation of additional posts on a long term As regards vacancies arising 
out of deputation. only those cases of deputation for periods exceeding 
one year should be taken into account, due note, however, being kept 
also of the number of the deputationists likely to return to the cadre and 
who have to be provided for. Purely short term vacancies created as a 
result of officers proceeding on leave, or on deputation for a shorter 
period, training. etc.. should not be taken into account for the purpose 
of preparation of a panel. In cases where there has been delay in holding 
D.P.Cs. for a year or more, vacancies should be indicated 'ear-wise 
separately. 

Crucial date for determining eligibility 

The eligibilit y  dates for determining the eligibility of officers for 
/ promotionwould be prescribed as tinder- 

(I) 1st July olthe year in cases where A.C. Rs. arc ritten calendar 
vearwisc: and 

(Ii) 1st October of the year where .\CRs are written financial 
vearsvisv. 



00 

'V 	(<O6LV) 

W(ZE  - *Y)B 

To  

The Deputy Director General, 
Geological Survey of India, 
North Eastern Region, 
•Shillong. 

Subz— 	Proirtion to the post or Suoerintnndent. 

Sir, 

I have the honour to state the following faot3 for your 
kind oonsideraion and favotirable action. 

Due to the proti'r o 1. uperintondente to the post of 
Adninistr.2tiltO Officer 	 since ocIb3r' 97' and,anothor'pOe of superinten- 

dent vacant due to the rstirecnt at' Sti. A. Poul, 5 posts of euperintendents fUen 
vacant in the'GeoiOgical Survey of 'India, North Eaatorn.Regiofl. 

As per the Gradation List of Assistant . As I am also an 
eligible staff. for consideration for the promotion to the post of superintendent. 
NeedJ.ese to mehtion here that 4 posts of Superintendents fallenacant in N.E.R, in 

the month of November' 97 and it was my normal e,peotation that this vacant post 
would be filled up urgently. Mention has to be made that in the meantime, i.e. since 

November' 97 vacant posts of Superintendent have been filled. up.by  afl. other Regions 

except by North Eastern Region, till date. 

It is also to be rnentionrd that the seniority ..of.Suporintondent 
will be ma1ntai.ned on All India 1asie. Therefore, delay in promoting Ine will effect 
adversely to my future orireor. 

Under the facts and eirounrntancee nirrated above,, it 18 
requc3oted that. If I am considered for promotion to the post, of Superintendent, I may 
ples be granted to join repootivó effect &tleaet from the month of November' 97 
alongstith othôr Assistants promoted to the post of Superintendents: of other Regions 
all over the country. 

Thanking You. 

Dated Shillon, 2 Yours faithfully 

/4) 
u/4C 

((: 4arban1ang) 
Assistant 

kocount - 11(A) 
GSI. NEflLS.h11on, 



Thjnkin 	Y'.u, 

I 	,0 

'H. / 0 

lv. 
• 	
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Ax1& 

To 	 0 

ThSr.Or.uty Oirctor G.ner1, 
G,ia1 iurvry of' Iriii, 
N0 rth L,trrn fleien, 

S.h 	 * 

rrnioin t 	thci,? S'Jirint.nnt, 

• 	Sir, 

L have the honour to 3t a ta the rel leawiril f w ats for your kin 

octien0 

Duo to the prornrtiøn of 4 Superintnnt3 to the post of Amn. 

UfFieer from N.LR. sinc'e 	97 	another3t of Stiperintnuent,' 	vaont 
auc ttha retirnent of Smt A.11 U1, 5 pii s t3 or Supri.ntenànnts f'1len 

vc2flt in the 

• 

 

A4 per-the Gr;Lin List uf Asstt 1  A 	gm 21 9@ 2n e1eib1e staff 
for onnjjwrtj,n for the promotion' to thii post of stjerthLnr,nt, Nemdle ss  

-- 

 
to m  = r.yt ion bore that A. P03t of iuperintensnti fl1en vant' in N.C.?1 in the  
month of Novoinr,_f.7 and it War, my nQr(fl1 extotgtjn thb this v;cnt post 

wul be f illed u urent1y. Mention has to be made that inimentjme, ie. 
• 	

nince Nov. 37vcnt posts cf Suprintennt have fl,en f,illao up by all other 
ion0ixcti4orth Eotcrn 	inn tin 

it id v1se t9 be mentioned th.t the 3rniority of Suierintrnernt tii1 1 

to m'int;inad on All Indiu 0981 .3. Thref'or,, d1;y in promoting me will effect 
•0 

2vr',re1y to my futuro. crr. 

Jnier thO ,fot 	nd o,irouitnces nrrtr. 	bov3, thj 	Pi5"e it is 
rqiieti tht if 1 tn cnntii 	 p rolTiotion to th pot of Suierintrnent, 
1 my pinn 	Rrnte.i Lc 4n 	treopetiri 1l ret L1nst from th 

month of N:njemo,r, ')7 1cinjith oth!r flsstts. proninted to the pa r t of 

3uperintr,ncJent,of' 	othrr feiona, oil ;vor thr, country. 

"S  

YnUr3 rtthrtj1 ty, 

A~l — K 	Jc!ntiTn'.)nr)12 

Asstt 0  

 S h111r)Tfl. 
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F 
To 

Tho2'.. Dputy Director General 
Googcri Surrey of India 
North East•rr. Rcgion 

llo:'-3 

(THROUGH PROPER CHANNEL) 

Sub :Promotion to the post of Superintendent. 

Sir, 

On 	1Zth 	day 	of 	November, 	1997 	I 	have 	submt.ttfd 	my 
option 	for 	tiO 	post 	of 	Superintendent 	from 	Stenographer Gr.  

II 	on 	1 	10 	for'nula basis 	as per 	rectt. 	rules 	being 	I 	am the 
soniormost 	stenographer in the Grade 	II 	cadre in HER a 	well 
as on All 	India basis. 	It was also. mentioned that 	on 	th...satd 
formula 	basis 	No. 	1 	post 	was 	given 	to 	Mr. 	S.Dutta 	(Now 
worktng as A.0.., 	A.?) 	and Mo. 	10 post 	was 	given 	to Mr. 	S.D5.e 

post 	is d Poy 	(Now working 	as A.O. 	in ER) 	and now No. 	20 	 ue 
Tsteflographer 

fc 	oroiotion to the post 	of 	Superintendent 	from ' 

strnm. 	In this 	context 	I 	regret 	to mention that due. to. wrong 
calculation 	it 	was written 	that No.. 10 	post 	was qtven.t:.O Mr. 
S.Dda 	Roy 	and 	No. 	20 	is 	due 	for 	promotion. 	to 	the: post 	of 
Suportntendcrt 	from stenographer stream instead of: No.,1l and H 	H 

21 	respectively. 	Now 	therefore 	it 	Is 	further 	requested 	t.o 
kindly 	consider 	my 	option 	for 	promotion, 	to 	t:he 	post 	of 
Suporintendent 	strictly 	as per 	the 	recruitment 	rul.es'On 	1:10 
fortula 	basis. 	 .•. 	• ' . 	. 4 

ifl the meantime, 	t may add 	that 	in all 	other Regions 

of GSI all 	eligible candidates have already been promoted to 

the post 	of 	SuperIntendent 	except 	in 	HER. 	As 	the 	gradation 

lIst 	of 	Supdts is maintained on All 	India Bale, 	the Supdts of 
HER would 	be 	loosing 	the 	seniority 	on 	account 	.f 	delay 	in 

!WC. 

I 	therefore request you.. once again 1  to. kindly consider .1 

my opttcn and hold the DPC at the oarltest'"., 	. H 
H 

ft 
Yours faithfully,  

H 
Dettod 	the 	213th 	January,1998 	 . 	•/ 	., 

(T.R. 	DAS) 	,. H 
Stogrepher Gr.  
DDG Cell, GSI, 
HER, 	Shillong. 

•1 
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GEOLXICSL suavEyor INDIA 	. 

MeroedSeniority List of Suoerir.ter.ent) 

of the Post 	Superintendent . 	-. 	 - 	 • TOtallo. of posts 	153 	As on - 31.12.2000 

.Scele of Pay 	. 	5500 — 175 — 9000/- (Revised) Permanent 	1S3. Teiuporary 	Nil 

Si. No 	V 	a 	m 	e Ref. 	to Education 	•. 	 : ntc 	f. 	Dat'of 	Date of Date of 	Permt. Aott. 	Office to 	R-1S 
S2ecial Cualification 	birth 	Coernence- 	jcioing conti-nu- 

4- 	 - . •-. 	 : 	went of 	GSI & its 
- 	 •- 

Po 
ous apptt. 	— 

- 
Date 0 	 _c h 
.-d' 	 -..-,•' 

t a 	- 
- 

1 2 3 

 Srnt. 7-i. 	Venkatachary /;.ci;;7 ST 

 Sri W.S. 	Panáre. 

Mis Lily. M. Kharmaph1ang ST 

4. Snt. 	Nilirna Saha - 

S. ri Gopai Ch. Poddar Cv 

 Sri 8elai Ch 	Sadhukhan q/2UV3 - 

 Lalit Kt 	Patnaik - 

 Sri Anil Ch. 	Sarear -'-"' SC 

9 -Siss P. 	Santi - 

• 

- 

- 	-. 

- 

- 	. 

continuous 
service. 

- 

- 	- 

ancIlLary 
Cfflces. 

to 	tI-ic 
orade or- 
squiva1er.t 
gzade 
counting 
for 
seniority. 

- 

- 

- 

- 

atac..5d 

- 

4 5 6 	- 7 	- 8 9 10 • 	11 12 

NSE 16.08.40 31.07.65 31.c-7.65 1e.09.0 UDC 	- 01.09.79 SRO 	- Setd 	W.e.f. 
- . - - • 	.• 	 - 31.08.2000 

Matric 01.04.42 29.05.62 22.CS.62 11.07.95 Asst. 20.10.64 i-:R0 Protd. 	S A.0 Wef 
• 	. 	• - - . - - 

10.06.2000 

• 	 . 
01.01.50 09.03.74 	- - 09.06.74 16.08.95 LDC 01.12.79 11 :s Pro-ntd as A.0 

- . 	- 
- W.e.f 	10.002000 

B.A. 	 •- 08.01.45- 10.11.64 10.11.64 22.08.95 - UDC .01.09.79 c-40 Pro,ntd. 	as A.O. 
W.e.f. 	10.06.2000 

S.Com
• 	

_ 23.02.41 02.04.62 02.04.62 11.10.95 Asst. 11.12.64 ERO ?rostd. as A.0. 
i.e.f 	10.08.2000 

S.F. 	- 	 - 01.0943 15.03.83. 15.03.63 30.10.95 •Asst. 	- 01.09.79 c-i. Prootd 	.s AM. 
- 	 - - ef. 	11.08.1000 

11.04.43 18.05.62 03.11.95 - 11.12.84 ERo ?rorntdas A.0. 
- . 

- t'1.95 sst. 11.08.2000 

l.A 	 - 08.12.40 07.11.64 07.11.64 01.12.95 :c 01.09.79 C7.L -  ?rotd. 	s A.0. 

- - . - 
'.e.f 	1.05.2000 

SS1.C. 	Dip. 	in COIn- 27.04.61 10.08.63 - 10.05.83 13.12.95 Sten.I1I 1.6.84 A-iSE Prmd. 	s A.0. 
outer 	-LOCt ice - - 

- 

.. C. Ch,sh 

Sri Sisir kt. B-nerje 

/ 

	

iiroij i'zaçya 	16.08.14 	10.01.64 	10.0l.64 	20.02.96 	U1c . 	U1.09.79 CHi. 

V12- - . 	NU. !Ij,di Prac-ya, 	0208.41 00.05.63 	0-.C5.63 20.02.96 	UDC 	 01.09.79 CNC 
Atter,djng the course in coical 9escue & Resuscitation Course In 1986 and 
procjral-Jne & public re1ton. 

t • 1-.. .01 . 2CC-0 

;:..f 1C07-. 2000 
/. Pr-,- -  t -.. -.5 A .0 

W.e.f 10.07-2000 

;4...f 2?.1,1.2000 	I 
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- 2 	 3 • 4 - 5 6 7 	• 8 9- 10 11 u 	 12 

14. nKr. 	Banerjee 	 SC PU 22.014201.12.52 01.12.62 29.62.96 ASSt. 28.01.6 7  CAL prtd. 	asAO 	c09]0.2 

:. 	X.s. Sr, 	Here Krishna 	ulr BA. 	Hjrdi Pragya 25.09.51 01.08.73 01.02.73 -1S03.96 Seno.iij 23.1.78 ER3 -  - 	- 

3 16. Sri H. R. Mondal 	 /3oc2.. 3c Pu 07.06.42 22.01.5 22.01.65 1-9.03.96 UDC 01.09.79 ERO 

6r 17. Sri Basudev Saha 	 - IA. 	ir.di Praçya 04.01.42 07.03.3 07.03.63 03.04.96 - 	IJDC 01.09.79 010 

S 	18. Sri B. 	I. 	La1'-ani 	 - Inter(Science) 15.03.46 16.08.63 16.0e.63 24.05.96 Asst. 06.01.86 o - 

. 19. Sr_; Hanunan Sahal Gupta - 	- Pu 	- 15.07.47 11.07.69 - 11.0769. - 17.05.96 Asst; ii.og.66 - 	• 

7. 20 Sri litanand Sha'ad H S 03 01 49 12 07 72 12-07 72 17 05 96 ASSt 19 07 85 hO 

'21 Sri U 	Sriniv s 	'eddy 	 - H Sc 	Praveen 17 	01 	41 16 	.2 61 18 12 61 03 06 06 LDC 09 12 71 SRO 

8-22. Sri P. S. Dungal 	 - PUC 	-- 10.01.44 29.05.62 29.05.62 03.06.96 Arstt. 29.10.85 

9.23. 

/0 24.. 

Sri 

Smt 

011ip Kr. 	Khanra 	 - 

Chhabi Bhttachariee 

BA, 	Hr,di Pragya 

B.A 

26.04.45 

25.0-8.41 

04.01.4 

.01.22.62 

C4.01.64 

01.12.62 

28.06.96 

01.0796 

UDC 

UDC 

01 .09. 7 9 

09.12.71 

c- 

SRO 

- 

'. 	25. Sr B. 	B. 	 SC Matric 15.09.44 02.0-4.64 02.04.64 4.7.96(FN)o- 01.09. 7j Pc- 

/.B6. irnb :ta 	- 	- B.Com , 	Hlndi Prgy8.01.56 02.02.77 	- 02.02.77 22:0796 tEnOII 24.0267 01Q 7 
/3.27. Sri J.-nar Kr. 	Ber.dyopadhyay H.Ccrn. Hindi ?rgya 	06.09.52 	16.2.73 1S.02.73 	- 25.07.96 -do- 23.01.78 COAL /' V 

26. Sri P. 	N. 	R.. Nair 	'" 	- BA, LLB 21.01.41 22.16.50 28.10.60 .01.08.96 UDC 09.12.71 SRO 

• 	29. Sri Sreerazah 	2-/- 	SC P.U.C. 	- 01.02.42 20.03.64 20.03.64 03.06.96 1IDC 	- 01.09.79 SRO 

"30. Sri Satyanarayena 	 SC M.A. 02.03.48. 16.12.58 16.12.68 01.07.96 JDC 01.09.79 SRO 

I.31. Sri H. 	Narayana 	 ST. SSLC 	 - 01.-0259 04.02.81 04.02.81 2.7.08.96 LDC 01.08.64 AflSE 

32. Sri T.N. 	Raina 	 -- Matric 	. 	. 13.04.42 17.01.62 27.01.62 23.10.96 UDC 09.12.71 N0 

f 	33 5'i ? 	K 	Choula 	
- 

2-LB 	' o 	in 18 	31 	4. 28 CS t7 28 05 62 15 11 °6 uc 09 12 71 'RO 

I. Sri N.K. 	aaishya 	. 	 - 	
- 

21.03.51 22.C5.74 22.05.74 22-.11.96 LD.c 	- -01.12.79- R 

--.35. Sri P.k. 	Saena 	. 	3/c. - H.S. 	T 06.03.42 -01.06.62 - 01.06.62 	- 29.1196 2-DC 09.12.71 - io  
1I36. S r ± Suresh Ku,-nar 	//3-".'- SC LL 10.01.42 23.C7.64 23.01.64 26.11.96 LDC 	- 01.09.79 RO 

St. Menika Bose 	- 	 - BA 01.07.51 28.01.77 28.01.77 02.22.96 Stero.III 24.02.87 010 - 

3.38. Sri G.C. ?-onda1 	 SC P.U. 03.03.45 10.1.64 10.01.64 19.04.96 . 	UDC 24.02.87 010 

Sri G.P. 	Neskar 	- 	 SC B.Com.Hindi Pragyao7.09.51 2003.73 20.01.73 0212.96 UDC 24.02.67 010 

L.c.40. Sri V.K. Patil 	 "SC P.U. 20.11.42 20.03.52 20.01.62 07.03.97 UDc 01.09.79 CR0 

s-4.41. Sst. Anita Banerjue 	/2- SF.Hindi Pragya 25.02.42- 02.03.63 02.03.63 07.03.97 UDO 01.09.79 010 

2-742. Sri U.S. 	Shyamel 	 - "----- B.Cc.-n.Hindi Prag-. 28.11.42. 10.07.53 10.07.63 07.03.97 UDC - 01.09. 010 

- 2-.43. Sri Sushil Kr. Saha 	/'L- B.Co.m, 	Hindj ?rac.20.04.42 15.07.73 15.07.73 07.03.97 uoc 24.02.87  

4. Sri.Pulok Mukheriee 	- 	 - . BA 	(Part 	11) 02.04.55 27.01.,7 27.01.77- 01.04.97 Szno.III 24.02.67 -c-c 

3.o.45. Sri Shya.'nal Kr. 	S-enguç'ta 	 - IA 	- 02.01.43' 15.7.63 15.07.63 01.04.97 UDC 24.02.87 010 

_ BtL.HindiPra Qy__ Q.9.416 .11.6216.11.62: 07.04.97 __s.11.12.S4-EroRtd.i.e.f 30. 09.200C --  

a 1 u_- - rs--c- _- __. t- _-' : -o • 

•\ Sri Ch,ndra..-Madhab i3ai.cya 	/O3ç B.A. 	 - 15.06.43 30.03.6 30.03.64 11.04.97 UDC o1.og.Dg cCAL '.ing 

Sri Apuroa Kr. 	Guha 	-'" 	- 

Suiiil 	Ghosh 	- 	. 	- 

B.Corn 

B.COn 

09.01.41 

2312.55 

20.37.63 

05.07.74 

20.0763 

05.07.74 

11.04.97 

- 2304.97 

UDC 

LDC 

24.02.87 

01.12.79 

010 

NER 

!-,harma U.S. 12.12.47 11.7.69 11.07.69 24.04.97(Ai)Asst. 11.09.86 WRO 

_T _ 1 i:L 	k044 



2 - 	 3 	3 	 4 - 	 5 	 6.  

- 	---- 	--- .-__k--; _---_- '/ -01-.05-.07 CR0 

,S. ri Uathincra 	oth 	8Or4fl 
ST S.S.0 15J5j 27.01.75 27.01.75 21. 047 LDC '  - B.A., 	L.L.B. 	/2 	17 .05.41 24.07.63 24.07.63 01.05:97 

cRo 
5. Em 	X. Sazanthaçn - SSLC. 	Pragy'a 	/o/cv-r 	01.10.41 0.12.62. 09.12.6 01.10.97 

UDc oo;i; Co 1 Win g.  
57. i.ri P.P. 	J'Sdikpj4)-an - SSLC C2.06.52 30.06.73 30.04.73 02.05.97 

ucc 	09.12.71 

Steo.i 

SRO 

P3rul 	Bal.-i 	Sikcer Sc SSCE 08.01.49 16.09.75 18.09.75 05..e5.97 

23.1.70 SRO 

H 	-5 

60. 

Sri 

Sri 

Ronjit 	Kr. 	Bjs..aa 

S1i1 

- - 	S.F. 	Hindj Praven/05.O2.42 05.07.63 05.07,63 65.CS.97 

UDC 

LC 

24.02.47 

24.02.87 

c4C 

0 - 
Chaterjee - B.Corn 	(Hons.) 07.6.64 28.11.69 26.11.99 05 . 05 .9 7 Steno.Ii: 01.b9.91 61. Srnt. N.C. 	Ka1ava11j - MA 06.06.40 10.05.62 10.05.62 16.05.97 

Ctic 

62. St. Pur1Ft14 COSh S.F. £tC2.26.OS.42 
UflC 01.09.79 SRO Retd. W.e'.f 	30.06.2000 

- 12.11.63 12.11.63 - 01.06.97 UDC 24.02.97 co - 63. Shri Bjpl a b Kr. Sarkar - B.A., 	Hjndj Pr eveen/f 01.08.41 16.01.64 1601.64 01.06.97 u'c 
64. Sri Achin MUJOOyy - S. .oi.ogo 14.01.64 14.01.64 09.06.97 uvc 

24.02.67 c-o 

65. Sri A. C; GeorqeKucty - SSLC 23.05.52 26.04.73 26.04.73 C9.06.97 

01.09.79 Coal W1i9 	?.etd. 	W.e.f 31.07.2Cc0 

66. Sri B. 	Linçamia H.S.C. r/2. 	03.0442 04.03.63 04.03.53 27.06.97 

L8C 

UDC 

01.12.7 Tr. Instt. 

67. Sri k. Jnadhanscaryuiu 
- sStc. q/-r 20.09.41 01.05.63 01.05.63. 01.07.97 hOC 

01.09.79 SR0 

68. Srnt. Mita Purkayayastha - B . A. 09.03.48 06.09.75 06.09.75 09.07.97 UDC 

01.09.79 

13.01.79 

SRO 

uo 
- 	69. Sri S. 	Shyackar ST P.u.c. -  - 	. . 	10.04.47 01.01.70 01.01.70 28.07.97 LOC 01.12.79 SRO 

 Sri. s.. Verma - 	
. S.S.C. i/o -. 	19.11.42 S5.01.62 15.01.62 28.07.97 UOC 01.09.79 cR0 

 Sh ib 	r ,:-.non 	1. 	s - jndjPr.cys 05.04.52 0I . C 7 .69 Oi.07.69'- UtC 24.02.97 O-a  'i S.P. 	oh - 15.04.49 3C..72 30.01.72~ 21.10.97 UrIc 24.02,67 CMO 
 3r1 Santiranjan 3is.as SC S.F. 	Hindi Pragya .05:01.41 23.07.62 23.07.62 01.08.97 - 	L'Oc 24.02.87 
 St. .Joti Chinnaich Sc SSLC 15.07S0 24.04.74 24.04.74 06.03.97 17CC 12.12.84 

c.o 

AMSE  .5hi U. C. Warjarj S . S.C. 	 - -- 	 12.06.41 29.11.62' 29.11.62 01.09.97 - 	17CC 01.09.79 CR0  Srnt. iK.-.Rarntake SC B.A-11 - C- - 09.0940 01.04.63 01.04.53 29.09.97 -do- 01.09,79 co Retd. Wef 30.09.2000  Sri P. Prabhokaran 
- Pr•e-Dgree(com) el - 15.09.40 04.0..62 04.04.62 	. 30.09. 	7 Asst.I.I55 M2:5 	ng 	Re 	f 30.093009  Sri T.K. Basu Chowdhury - P. 	. 06.09.45 19.05.64 19.05.64 30.09.97 o- 11.12.94 Marine Wing  Sri Madhab Rn. Chakraborty - S.F.' '/o 	17.07.41 0.03.63 08.03.63 01.10.97- U.D.C. 1.09.79 Coal 60. 	- - K.N. 	Acharya 	.. -- - S.S. , 18.05.47 13.12.65 13.12.55 21.10.97 -do- 2c.02.81 

Wing 

co  Dhurjati Mherjee 
- C 1 aSS_X 	 . - 	10.10.54 12.0e.76 12.08.76 21.10.97 L.D.C.01.12.79 

, 

 K. Shankarjah SC P.U.c.  19.05.42 ' 20.03.64 20.03.64 . 04.11.97 U.D.C.01.09.79 

. 0. 

e3. C.D.Ke1apur 
- B.AL.L.9. /DI 25.04_41 03.06.63 - c3.04.63 07.11.97 -do- 

- 
01.09.79 

SRO 

/ 64. Md. Waheed 
 

CR0 

85. ShrI. . 
.01.07.40 03.02.61 03.02.61 09.11.97 Asstt 37 . 03 .e 6 AM5E-Retd. Wet 30.06.2000 A.M, 	rohit - 

- 	 C 	
- 

, - 

- -z-.... .. 	 '.. 

.0/.oT5I769 26.11.97 Asstt.. 'I.L' 
wRO 



H.S. 15.11.43 / 02.05.64 	0; 

20.07.41 20.02.62 	2( 

6. £t. BC1 	5httOcharjeC 	'f/cr- .1indi 	Prrgya 

'//1'- 1.COn 04.11.41 19.1.62 	i 

69. frI. 	brufl 	1r. 	lr)dU 
11.01.42 01.12.62 	0: 

 Sh 	Arabinda 	r. (ThOr 	1/C 3.. 	 :. 
O9.06.418.07.6 1; 

 Sh 	M_L.Shaa •aric 
26.08.43 23.01.62 	2 

itriC, 	Pracy 
 5h 	ILK. 	az;ri 

- 20.02.41 2.05.2 	2 

 hi L.K. 	Kapoor Inter 

02.01.46 21.06.71 	2 

94 ?raip 	r. Ghosh  
27.04.6 	2 

t;ath.ChodlWryk/02._ Sh 	rrk 
iass_X.H.Pre08.C4.42 

 17O8.48 16.08.71 	1 

 Prjtikna Taran 	- 3.. 
19.00.52 .512.71 	I 

 fL Goanendr4 path Ohosh 	- s.Co. 
racya26.J0.52 06.12.71 

96. Srt. 	ôhy4 	.r)j 	judEr 5-2 3.A. 	-jndi 

i8G1.50 15.12.71 

99, St. 5ushma !.onda1(Bi 	as)5c SLC 
19.08.54 15.12.71 

 Sri Prabir Roy 	 - H.S. 
20.01.48.. 17.01.73 

 Sri N.C. 	Sha 	 EC .Con 

01.09.43 01.02.72 
PU 

 Sri 	sit 	r. 	as 
22.08.47 01.02.2 

 St. Sjha 	attchjee 	- PU 
30.10.63 

* ;1sric 01.07.44 
 Sri 0.3. 	ise' 

14.09.52 13.02.76 

ics Sri 	kavi:der 	 SC B. 
16.08.44 06.07.64 

106.. Sri ;onigrPa1 DS 	 S c  3.t-. 
01.07.46 01.01.15 

-107. Sri 5ikras 	ah 	. 	 ST ;atric 
25.02.44 10.0369 

0S. St 	1sh 	ahotra 	 - sA. 
22.01.63 24.06.43' D- 

Sri 	:-:ahrtra 
. 25.12.55 23.05.65 

 Snt. Inouiera 	 - 
04.07.41 24.Ci.63 

 5:1 S.V. - Gva1i 	 77- SC 
21.06.41 24.01.63 

12. 	Sri 	.t.T:er 55C 
12.02.47 06.09.74 

O.K. 	hair 	 . ,Sri 
28.09.50 12.08.74 

,1frnt. 	K. 	jrbaflifl9 	 ST 3.A. 

o 	 ST SLC 01.03.56 23.12.74 
,,riSentiflOflYi0 

b2.06.69 06.09.69 

• 	116. Sri Eadan Kr. 	Oharati 	C S.. 

3.A. 	(PartI) 3.08.47 05.02.72 
 Smt :3hamaya CkrabOrtY 	- 

05.06.53 14.08.12 	- 
,rnt . ....ata 	3rdhafl 	 - ILS. 

- 	 - 	 - - 

4 

5. -- 	& 
	 2. 	 9 	 10 . 	11 

2. 

.06.64 26.11491 U.i.. 01.08.64 

).02.62 01.12.97 -do- 	- 	- 09.12.71 EUO 

.11.62 28.11.97 -do- 09.12.7 1  E0 	- 

1.12.62 15.12.97 -do- 22.06.73 ZRO 

6.07.61... 13.01.98 -011061 !R0 

3.01.62 12.12.97 -d0 09.12.71 1.10 

1.O5.2 1512.97 -do- 09.12.71 flRO 

1.06.71 39.12.97. T.0. 22.0178 	. 

7.04.64 19.12.97 -(0- 22.01.7e c-O 

•e.Oe.71 19.12.97 L.t.C. 01.12.79 

5.12.71 19.12.97 -do- 01.12.79 

6.12.71 .  01.08.97 -do- 01.12.79 CL 

15.12.71 9.12.97 -do- 01.12.79 C- 4O 

15.12.71 -19.12.97 - -to- 01.12.79 

17.01.73 19.12.97 - 	.0. 01.12.79 CHO 

01.02.72 19.12.97 L-OC. 01.12.79 

01.06.72 19.12.97 -do-. . 	 03.12.79 

30.10.63 01.0..93 - •IZC 01.06.64- 2S456 

13.02.76 oi.-71.9e LDC 01.12.69 3'r. 	1n5t. 

09.07.64 06.01.92 -do- 01.10.65  

01.01.65 31.03.97 5C . 	 01.09.79 

10.03.69 03.02.95 -  LOC 	- 01.12.79  

22.01.63 - 	03.02.98 -do- 01.09.79 - Nl0 

23.05.65 16.02.98 .sstt. 01.04.88 IZRO- 

24.01.63 27.02.98 uoc - 	01.09.79 

24.01.63 27.02.98 -co- 01.09.19 	- C0 

05.09.74 12.03.93 - LDC 23.01.7e - 

12.08.74 12.03.9e -co- 01.12.19 

- 	0112.79 
23.12.74 12.03.98 -do- 

cS.09.89 24.04.98 5eno Cr. 11 	06.09.91 

C 	.02.72 24.04.98 WC 01.12.79 CH'_  

14.08.72 24.04.98 T.0. 23.01.78 Ci 

12 

23.01.7 
01.06.45 19.06.72 .1?.0.12 24.04.98 o_ 

 ri ;.etai 	c. c 	p_u. 
19.01.63 19.01.63 29.04.98 UC 01.09.79 

 SrI Jrhd Husaifl 3/03- 	..LL3.3L 01.03.43 
- 12.10.64 29.0?..98 UOC 01.09.79 Coal 	Ifl9 

3..\. SC 
03.06.41. 12.104 

01.09.79 Co1 	ing ReId. 	ef. 	30.06.20 00  

• 	122. Sri S.S. 	Halder 
07.06.40 01.03.53 07.03.63 30.04.98 --do- - 

123. Sri l.trm81enU .oy 6.7. 
- 	02.03.63 02.03.63 30.04.98 -do- 01:09.79 Coal 	sin 

- 	 124. at Chinu Chodhury 

-- 

V. HindI Pro;y 02.02.42 

... 



5. 

125 -- ..ri 	Dilip 	1r..i&tt B. Conn 07 02 5124 01.73 2' 0 	73 30 C 	C5 L D c 01 	17 70 

120. Sri i•:nb.sndr.s 	Sehz,  SC 	S.F.- 16.01.48 13.05.72 13.C9.72 30.C4.95 23cC1.76 CL. 

127 Srnt. 	;1:,.pa 	zhcrjee - 06.05.51 01.09.72 o.C5.72 30.04.9S -do- 23.01.76 	. C!i 

 Smt. 	Eucjtr 	i-,itra - 	'S5Ed Clsss-Z 31.07.52 18.08.72 16.06.72 30.04.96 	.T.0. . 22.0 1 . 7 6 CHC 

 Srnt. 	Ava Ces - 	i;.., 	Ifin6i 	Pr--va • 17.01.42 22.05.75 22.05.73 30.04.98 L.D.C. 01.12.79 - 	C 
 Sri-c-opcl ci1. 	Sanerjee - 	 '(o- ls.Oc.49 - 0.C9.72 -. 	05:09.72 30.04. T.O. 23.01.78 	- C13 

131; Srrt. 	Bibi 	isr,j 	r SC. SSC. 	11nd1 	i-'cv4 06.11.45 01.12.72 01.12.72 06 . 05.96 L;D.C. 01.12.79 C 

 Sri Ciptnd 	th EâitLa - 	B.. 	l4indi.I'raeve 14.'0.48 27.01.73 i7.01.73 14.05.98 -do- 01.12.79 

 rj S.SP. Linhe - 	8.. 2.;.1;.40 02.12.€3 02.12.03 - -15.05.98 U.D.C. 	- 01.09.79 1D Rttd. 	wf.3O.i1.2-0O 

 rj 	-3G. 	T19k . 	. 	Sc.! 04.04.44 10.04.63 10.04.63 25.05.98 -do- 01.09.79 S3 

 £mt. 	}.S. 	Shari 	 - -. 	B.Corri 25.08.49 07.12.73 - 	09.12.71 12.06.98 -do- 09.01.05 

 Sri 	L.S. 	Icaihze ST 	B.A. 01.03.54 2:.12.74 23.12.74 06.05.96 L.D.C. . 01.12.79 

01.12.79  

- 
Prabhat Ch. Des SC 	HLC Hindi Pracva 11.06.48 17.11.75 17.11.75 - 	03.03.97 do- 

Sri. 	T.R. 	D5 - 	B.A. 01.10.58 04:0 3.E4 04.01.64 27.03.98 - Steno. 11 01.04.88 	.• 
 Sri 	s.s. 	Cicrira - 	;-etr1c 	-/oj 02.01.43 22.02.62 22.02.62 19.08.98 U.D.C. - 01.09.79 :•:ro 	. 
 'Sri S.D. Mjshre -. N... 	LLS 	£e- 15.10.41.- 14.01.63 14.01.63 ' 18.08.98 clo- - 	01.0.79 

 Sri 	ebuie1 	ernie -- 	 H.S. 16.07.48 07.07.72 07.07Y72 - 	21.0.9E(i,) -do-- 09;01.e5 10 	- 

 Cr. 	D.C. 	Shrnia - 	F.S. 17.C2.50 07.07.72 - 0;.07.72. 21.0S.98(:) '-do- 09.01.85 

 Sri 1ariu Lal 	-;eena ST 	H.S. 02.01.46- 22.01.72 22.01.72 - 12.06.98 T.O. 23.C!.76.. - 	%SO 

44. Sri AbrarHusaein - 	H.S. 	 &- 01.01.41 24.01.63 24.01.63 1.09.98 J.D.C. 	- 	- p1.69.79 etd. 	isf. 	31.12.2000 

- j Hen i Prec Sc B 01 	07 '2 0i 	06 64 0 	CE.6.. 02 C6 C7 L o C 01 10 65 

 Stit. 	V. 	Ant3n. -SSLC 06.03.53 21.07.75 21.07.75 23.09.5(;.:;) Steno II 01.03.65 RC 

 Sri 	;. 	c-ur:thy 	- - 	M.Ccrn Diploma 	ir. 	- C8.06,49 19.11.69 (A)19.11.69(1t)7.10.98 L0.C. 01.12.79 	- 
- Labour Laws  

1 46 Sri Ses.'a 	a CtterJce - 02 	12 	46 16.10.65 lb1 0 65 04 	12 99 U D. C 01 0° 70 

This Senonity List is pepaied or, th W;sjs cf COPT a; O.2C 01 I/1/96-E5tt(D). dated 30.01.97 - 	 - 	 - - 
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: 	t-P>< U 

To 	 - 

The Dy. Director General 
Geologjcaj Suey of India, 
North Eastern aeglon, 
Shillonq_793003 

 

'j 
(Through Proper Channel) 

Sub z Fixation of 
seniority to the pose, 

QL Superintendent 	
: 

L, 5ir 	
n)t 

I wou.],d like to 
bring, to your kind atteüto. to 

the f011Owing facts for yourkjfld pe 
Consideration thereof : 	 ruaa and 

:1 1. 	That Sir, 
I hove been promoted to,the-post 

 Of uperintendent-from the
stenographeratreaLm on izia 

formula basis and Posted,to 
OPsrachal R

ectt. dated 12thMarch, 1998, Accord1ngly-'o.-.._. 
release from the Office Ofthe.Djret 
\General, CSI, NER, Shiflong I joined inth 
of Lice of the Director..jnh 	

GS.t, OP*A.i.p,, Itetnagar on 27.3.98 to the said' post and at present i am working as Private 
Secretary  in the Central AdministrativeTib 	GuwaJtj Bench, Guwohati O 

deputatjo besj5 W.e,f, 
;. 	S 

01,09.1998 

20 	
That ir it is larnt froffi 
that my flame 

wa 8hownat al
teXt

. .P.c. Meeting, In this Con, that while Promotion to the 
post Of SUpdt,' i Considered from stenograp 	stream on 1:10 	' formula basj8, name of ithe atenogr$p should 

be Placed 1st of that batch. 
The sameproc.de wa followed earlier in respeot 

Dutta and S.DaS lO 	 of S/shrj ,
who were also promoted from the stenograp 5 to the •po 	of Superjnten... dent. 

3, 	Th 	
Sir, it is also to be mentjofled joined to th post of 	 th Zhavestenogr (subsequen7 the Cr,Z wa• 	

p5 Grade z 
On 4.1,1984 i 	 redesignated as Gr.Ii) said pay scale n the Pay Scale of .425.7OQ/_ wa revised 	 The on the recommendatlo of 

Vth C.P.C. to 8000 w.e,f, 1,1.96 On the other 
hand the Who have been promoted to the po- of Supdto was carrying 

the Pay scale of .425640 
and the Same was revised on the recomefldation of Vth C.P.C. to Rs, 5000 .8600 i.e. equjva j 

	

the pay scale Of stenogrp0 only W,e 	
to 

,f,  

Cofltd... 



£ 

The 4 other Assistants were promoted to the 
post of Assistant (comparable grade to stenographer 
Grade)i.e. the 'previous post prior to 'promotion of  
3uperjn6endent w,e,f. 23,4,90 & 26.4,90 respectively. 
The detail8 of the seniority position in respect of, 
A3Si,tnt who have been promoted in same batch 
are furnished hereunder s 

81.No. 	Name 	 Promoted to the post 
of Assistant previa 	. 
grade and comparable ,.  
to stenographer Gr,II 

te 	 ( 	 I 
1 	Sri O,I(.Najr 	 23004490 
2 	Smt 	(. Marhaniang 	•:. 	 23.04,90 . 3 	mt. 8entimongala Ao 	 26.04.9O 
4 	3riLa.S.Ng3thts 	 26,O4,gQ\rur.j 	I 

whereas I am carrying the payscale 	hihwag'hjgher.:'. than Ajsjstant upto 3 1,12.1995(bt it has been brought at par with 
i.e. P.s, 	5 000%.. to. M. 	8000/...) 	since my joining i.e. w,e,f 04.01.1984 3nd the other,  promoteag from the post of '\ssitants was carrying the Comparabj.e'poti. f. .23,4,9Q•  & 26.4 90 oniy..(S.njOrjty lists as. on J1.j2,g7 

& Asajat'ante' *nclQed). 
tinder the - facts and circumtances stated above, it 	im recn.le,ted, to kindly fix my. seniority. to.the post of Supit, at seriej. no. 1 among the promots.s. in thit b3tch as was done 	in idarlier 

1 
 cases who. 

were promoted from atenographe5 mentjonod above 	on lzi.0 formula basis As well as 0onsidering my length of service to the previous grade i.e.' steno 	her which is comprhle to Assistant •'i 
.grde, 

Thanking you, 
•': 	;•. 	 ', 

-. 

nclo z \s Ltatad above 

Dt. 24,09.1998 

'Loure faithfully, 

(r. it. DAS) 
Superintendent, op j  AP, 
G x, Itarutgar (presently 
on dputatjo to the CAT, 

uwahatj Bench, Ouwahati) 
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IN T}öTRA.L AMINISTRATIVE TIUBUNAL 

GUAHATI BN0H ::: GU!AHAI. 

O.k. NO. 413 OP 2002 

Shri G.K. Nair and 3 others. 

Applicants. 
- Vs - 

Union of India & others. 

1espondents. 

- And - 

In,the matter of : 

r$tatement submitted by 

the respondents. 

The humble respondents beg to submit the para-wise 

wxitteri statement as follows $ 

1 	 That with regard to the statement made in para -1, 

of the app lie at ion the re spon dent beg to state that there was 

vacant post of Supdt. as on 01 . 1171r't4(four) Supdts. from 

were offered promotion to the post of Admn. Officer vide 
I 	 - 	-- - 	- 

'Ofhce Memorandum Not A -32013/A .0  ./97/19(A Yvol .111 dat!1 1 .97  

A copy of the said 0 .M • dated 5.11 .97 Is anñed 

herewith and marked as Annexure - I. 

sequence on their acceptance of the offer of promotion and 

ir joining to the post of A.O. 4(four) posts of Supdt. fell 

ant in NR on  

pectily. 
11 A copy of the notification of their appointment 

to the post of A.0. is annexed herewith and 

marked as Anneur 

\ 

o 
Li 
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Action was initiated to convene DPC for filling up the posts 

of Supdt. falling vacant due to promotion to the post of A.O. 

fter completion of all the fo ialities required for holding 

DPC, the DPC took place n 4.3.98 	which the applicants were 

promoted to the post of Supdt. The contention of the applicant 

that there was a uniform date 	fixed for holding DPC on 01.11 .97 

are hereby denied • The in stru.ct ions for holding D?C of promot ion 

to the post of Supdt. on the saie date throughout India as a 

whole was started on 3.7.2001. 

A copy of the directive for holding DPC on the 

same date All Over India from 3.7.2001 onwards 

is annexed herewith and marked as AnnexureiII. 

2. 	 That with regard to the statement made in para 

2, 3, 4.1 9  4.2 and 4.3, of the application the respondents beg 

to offer no comments. 
Fl 

3 . 	' That with regard to the statement made in para 4 .4, 

fihe application the reppondents beg to state tiat the prior 
e lor 

to, reclassification of posts in G .S.I., the post of Superintendent 

was classified as Group 'C' (Minjaterial). Reclassification of 

	

I 	 - 

	

/ ( 	
the posts based on the revised norms of Pay Scale was notified 

/ 	L 	yi:e Ministry letter No. 3/1/9941.11, dated 8.6.2001 in which 
the post of aiperintendent is reclassified as Group tr (Non Gazetted' 

A copy of the Ministry letter No. 3/1/9941.119 

dated 8.6.01 is annexed herewith and marked as 

Annexure-IY. 

4. 	That with regard to the statement made in para 4.59 

of the application the respondents beg to state that the 
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recruitment iules for promotion to Superintendent envisages 90% 

from the grade_of A ssistant w 	4 ears regular service and 10% 

from the grade of Steno-Il with 4 years relar service. The 

ration of promotion is 9:1. 

5 • 	 That with regard to the statement made in para 4.6, 

of the application the respondents beg to state that the department 

directives for holding a common date of DPC for all Groupt"3 

(Non Gazetted ) was started from 3.7.01 onwards. The directives 

was issued to all regions vide letter No. Ty. Misc. Re-classifica-

tion of post/G.S.I./98/19A, dated 22.6.01. Prior to 3.7.01, DPC 

were held at regional level depending on the availability of 

vacant post in the regions. 

6. 	 That with regard to the statement made In para 4.71 

of the application the respondents beg to state that the averments 

made by the applicants are denied as the provision of holding 

the DPO prior to July, 2001 rested with the HODs of the 1egions, 

the Superintendent being a Group 'C' post. The respondent beg 

to state that the decisions for a common date in holding DPO for 

promotion to the post of Superintendent and other posts reclassi-

fled as Group 'B' (Nori-Gaetted ) was started. from 3.7.2001 

onwards, tiecontention of the applicants that a common date 

for,hó id ing DPC was fixed on 1.11  .97 based on mere as sumpt ions 

/hich are not supported by supporting documents. 

/ 

71 
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7. 	 That with regard to the statement made in para 44, 

of the application the respondents beg to state that the preroga-

tive of holding DPCs in the grade of Superindent prior to July,2001 

re sted with the Region s, the post being in Group 'C' cadre. 
• 	------ 

' The respondent beg to state that there was no 

generalntification issued for holding a common datd DPC on 

1'11.97 for promotion to the post of Supdt. The decision for 

XXGroup

nvening DPC on the same days for promotion to the post of 

 '2' (Non Gazetted) was issued -der- vide letter No. Ty. Misc. 

Reclassification of post/G.3.I/98/19A, dated 22.6.01 and the 

relevant portion •is reproduced below :- 

"It has ftirtber been decided that since the Group '' 

(Non Gazetted)posts as per i, vised classification 

are feeder grade for Group 	(Gazetted ) post, the 

DPC for promotion to these posts of this Group '' 

(Non Gazetted )post be held on same date to facililate 

availability of equal opportunity for their further -

ance of career prospect. Keeping this in view, it 

has been decided that henceforth all DPC for Group 'B' 

( Non Gazetted ) as such the posts which are the 

feeder grades of Group 'B'(Gazetted)will be held on 

same date throughout G.S.I. as a whole. Accordingly, 

it has been dec ided that DPC for Group ' '(Non Gazetted 1 

posts only, which are feeder grade for Group 'B' 

(Gazetted ) to be held for vacancies up to 31 .12.01 i 

will be held on 3.7.01. All the HODs of Regions! 

Vings/CIA may hold the DPO for promotion to these 

pOsts on 3.7.01". 
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8 • 	 That with regard to the statement made in para 4 .9, 

of the application the respondents beg to state that the applicants 

is based on his own imaginary contention. Since the post of Super-

intendent in 1997 was in Group 'C' cadre and the appointing authority 

were the HOD, the question of determining their seniority position 

on all India basis does not arise and the seniority of the applicant 

fixed on the basis of their taking over charge in the Region has 

been correctly assigiied based on the then existing rules in vogue. 

The seniority position of Group 'B' (!Ton Gazetted ) 

which are feeder grade for Group '13' (Gazetted) poet was assigned 

as per existing rules and regulations. 

That with regard to the statement made in para 4.10, 

of the application the respondents beg to state that prior to 

issuance of directives for holding DPO on same date effective 

from 3.7.01, the regions could convene DPC for promotion to the 

• post of Sapdt. based on the availability of vacancies in the 

particular region after following due procedures. 

That with regard to the statement made in para 4.11,. 

f of the, 	the respondents beg to state that 5(five ) posts 

L,o1 Superint der.t_fe .._vcrLin_Norbh Sastern Regiozi, 1 each on 

10.11.97 9  11.11 .97, 17.11.97 and 19.11.97 due to promotion of 
___________ 	 • 	- 	) 

4(four)&t dt. to the post of Admi. Officer and on. 31 .12.97 due 

to retirement of 1 &ipdt. DPC for resultant_vaoancieswaS initiated 
, 1 	 - - - - - - - 	 - - -- - 	 - 

in time and after following due procedures the meeting of the 

DPC was held on 4.3.98. 
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That with regard to the statement made in para 4.12, 

of the application the respondents beg to state that the seniority 

position of the applicants have been assigned correctly. 

That with regard to the statement made in para 

4.13, of the application the respondents beg to state that there 

was no vacant post of Supdt as on 1.11.97. The question of 

f.i xin g the ir se1 2ritL in the joni 1.11 .97 

does not arise. 

That with regard to the statement made In para 

5.1, 5.2, 5.39 5.49 5.5, 5.6 and 5.7, of the application the 

respondents beg to state that In view of the facts and circum-

stances furnished above, the grounds cannot  be sustained. 

That with regard to the statement made In para 

6, 7, 8, 9, 10, 11 and 12 of the application the respondents 

beg to offer no comments. 

Verification 1••• 



I 	 -7- 

IOAT_ I_O_N 

I s  Shri 	syi,e/L/aA4 	, prsently 

Work]flg as 	Iec,iaj ,4 j /Tv 	 ,being duly 

authorised and competent to sign this verification, do hereby 

solemnly affirm and state that the statements made in paraS 

true to ray 1nowledge and belief and those 

nade in para I . .4) 	being matter of records, are true 

to my information derived therefrom and the rest are my humble 

submission before this Hon'ble Tribunal. I have not suppressed 

any material fact. 

And I sign this verification on this i? th day of 

JUIP 
2003 at Guwhati. 

Gb,/ I SQivq of INd 



1O • . 	. r 	 . . . . 	 . FAX HL H 
, 	 ' 	. 	 . S 	 GoVEElNiiIIJT 	OF 110IA  

c GLULQGI(-.AL SUiVEY 01 INDIA 
/ 

LI 	C1(II1LlLLL LAJC / 	 I 

CALCUIFA - 700 oio, 

No. JA32013/(AO)/97/19t%(Voi ill). 	DoLed 1 05,11.1997 
- 

flCMOPANDUM  

On the recommendation ofthe D.P.C,, 	he Director General, ,G.S.I., 
is pleased to approve the appbintrnentof';the folowing6uporintondontc:: 
to the post of Administrative Officer on promotion 	on' pay occorcing.to: 
rules in the pay scale of H . 6,00-20q-10,500/— v.th tneir postings 	' 
on promoLions indicated against each unfil fuither oxIo.s 

- 

Piosont ploco Posting on 
No N 	a 	m 	o of poing promoCion' 

010 Shri P. K. DasMajuindor. CHQ, CSI,Colcutta. Eft0,G3I,Calcutto.. 

• 02, •Shri R. K. 	I3anerjoo. J.CHQ,GSI, 	CalLutta., CHQ,G.I,Lalcutto. 

03. Shri M 	Ganga Raju Coal Wing, 	G.S.I., CflO,Opn.MP,[)hopel 
Calcutta. G,S.I. 

M. KharmawlongA NER,GSI,Shlllong. NRGSl,Shillong, 

O. Shri. Sarnbhu NathSaha. CHQ,GSI,Calcutta. Coal• Winçj,CSi, 
Calcutta. 

06. Shri C.. Ft. 	Thomas. CRO,GSI,Nagpur. Cfl0,G5I,t'J3gpur. 

07, Shri B.N.Mistri. CHQ,GSI,Calcutta.• . CRO,GSI,Op.MP, 
S .  .. . 	 . 	 . Jabalpu.r. 

08. Shri 5, C. Mondol. CHQ,GSI,Caic tta, ,  CHc,GSI,Calcutta 

')W Shri Hari Ham. 
10. Shl Inder Slngh tIFtO,GSI,Jaipun. tTtO,GSI,Juipur'J 

11rJ. 
K, L, 	4ll \flO,(SI,Jaipur. O,GSI,Jaipur',. 

12. Shni S. S. Sonatakke. FtO,GI,Nagpur, CROGI,Ncjpur. 

13 Shni P. 	C. Dao. 	. AM.E Wing,3;S,I,,:..:.AM.h Wing,G.SI.,, 
Dangalone. Dongü.ono. 

I 

14 Shni K. 	L. Dhawan. . NflO,GSl,Lucknow. NflO,GSI;LUckOO. / 
.15 Shri Doota Ham.' NRO, GSI, Lucknow. 	'V1t0, GSI ,Ja ipur. 	H 
160 Shr. 	L .M • I'durmu. WHO, GI, Lucknow. 	:. WHO, G.31, Lucknow. 

• 	17. hni B. L. Kul 	" WHO, Gl, Lucknow. 112 11 0, GI, Lu1cknow,, 

I,  

10, Shni A. 	S. 	Haju 	. 	.. Training Inst,, SRO GSl, Opn .K&G 1  

G,S.l., Jydoiobad. Bungalone. 
19 Shri Jnan Saikar Mukhorjoo. CRO,G51,Cdlcutta. LNO,GI,CdlcutLa. 

,20 4  Smt, Wino Chowdhuiy. 1Q,GI,Calcutta. CHQ,G,Calcuttu. 

I 	
21,hri M. M. Ghosh. CHQ,GI,Calcutta. (MQ,GI,CGiJ,CO1. 

L22. 	hii L. 	ii. 	arkl NLR,GS1,Sniilong I flO,GSI,OpBihor, I  .........• S  Patna, 
•• 	- Shni S. Dos Roy.  NEFt, GSI, 	Shilong. Coal,V/in, G.S.I., 

Calcutta. 	. 	. 	• 

24. Shni M.R.FL, 	Rue. 	 . Cl - IQ,Gi,Caicutta. Coal 	/1ng,G,S.i.,:- .. 
Calcu. La. 

2. Shni Satyubrnta Roy. CI-IQ, GiI, Calcutta. 
. 

CFI, 	I, Caicutta.' 
S. . 	

S 

Contd, P12 	II 

• 	I 
f 

5, 

II I 	 II 	I. 

I 
I 
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: • 	 • 	 • 	 . 	 ,. 	 . 	 . 	
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1hoir pOotio to the tost of Anjjjstiatjve Offjcj is on f ' offlciatlng capacity and they willbe on prohation for poiio, 
'of two youls or till superannuatjonwhjchovur ,

14 
rotontion in the post will be subjoct to tho assossmnt of thjr ork ana conductduring he probationary period. 

If they aro'willlncj to accept the appointmant on the abovo terms  and conditions, they may roceivo har.jo of the post of Adlninistrdtjvo OffiCLr in the place of osting on promotion withix!, 
' S 

 
no Inontj) froj Lho dato of issuo of thiG !lmuranijurn, fcdlij which Lho offoj. i liblo to ba cancelled. 	

I 

On joining the post of Adrnlnisttjv0 Officer two copios ftP 
Charge roports may be forwarriod throuh 'pro r chanrmoj to ktho rm d ir signed for iouarico of noificotjon, 

They WY exorcise 	option within one 'ponlh for fixation of thou pay on pomotjo in taint5 of ,  I'R - 22. 

H 
( A. S. SLNIHI VADIVEL ) Aanunistrativc, 

Offl.cor 
for Dy Director Gonral(p) 

4 	 ,rwardodLo -. 	 Geologjcaj Survey'of India. • 	. 	 -. 	' 	 . . 	

, 	 .:.' 
(I 1. Snri R. K. £3ane3Joo, 	2. Shri S. C. lAondal, Suporintondont , 	 I 	uporintondont , 

CFIQ, 
j . 

(S,l,, Calcutta. 	CJIQ, G..l., Calcutta. 
3. .umL. Miia Chod1iury, 	4. Shri 5Satjaorata rtoy Upui mt ondont 	 Suooi mt orident 

LL1Q,G1, Caicutta. 	 C, G .I., Calcutta, 
"If the above officers are willing 'to accept the offr 'of promotion H they may take charge of Adjiiinistratjvo Officcr In 

• 	.. ------- 

5.'. si p, 	< 	Das 
'0'; 	 •••• Superintendent 

C,GSI, Calcutta. 
7. Smt. M. Kharrnawlong, 
000 Superintendent 0 	 0 

NIi}1,GsI, 	Shillong, 
9...... Shri C. 	11. 'Thomas, 

Superintendent , ••• .0 	

0 
CR0, 	051, Naupur. 1Q. 
Shri Han 	'flarn, 

0 	 , 	
, Superiflterld?ftt 

NU, GSI,Shlllong, 
13. Shri K, 'L. 	Gill. 

• 	0 Superintendent , 	 0 

' •0 	 0 	 0  1O, 	OS1, •Jaiour, 
15. Shri P. C. Das, 

0 Suporjntondont' 
0 0  . S1 	'Wing,  

O 	 •, 	
0 Dangoloro, 

ii 	iui. 'p.L'Lsen1 assignment, 

or, 	O. Shim M. 	Ganga Raju, 
0 
 H •-'' 

0 	•• Coal Wing, 	0.5,1., 	Calcutta,.: 
•:'Y 

• 
8. Shri. Sambhu Nath Saha. 

Suorjnt'oncjont 0 
• 	' CHQ, 	GSl,Ct1cutta, 

•• 

.: 
10. Shni fl. 	U. 1istni,,  

Suponintondont 
000 	0  CH, 	031, 	Calcutta. 

0 

12. Shni' Ind'ir Singh.' 	i 
, 

0 
Suponirj'Londu,t 

O 1410 1 	031, 	Jalpur. 
14. Shri 3.L, 	Sonatak1e. 

0, 	
, 

Superintendc 	'  
CR0, 	(.5I, 	i'hgpur, 

1 O. nni 1 • 	L. Dhawan,  .000.1 StipOrjntendant , 0 i\RO, 	G • S • I 	, 	.0 ck now 

: 
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I 	i, Shii Doota  1? 	 1(3 	Shri L. I,. 11uiinu, 	I 

/1 ' . . ::, SupGrint.erdont 	. 	. : 	• 	Suprintonciont , .\ 
f" :; 	• 

	

4' 	I 	Nat), 	3I11ucknow0 	
I 	 J\fljQ, (, 	h11Ongi 

I 

 14 ' 	Ii1i Ii •' ! 	MGUI 	 20 	1 o I A 	' 	R'iJl 
j;i!!/ 	 •, 	. 	. . . 	u1)orinLtnuonL  

	

1 	NRO, bS.L, Lucknow, 	 TzJ IrISttQ G$I, Hydorabad. 

	

A ( 	
) 21 • 	1ui Jnn Sr1car Mukhe.rjCe 	22, Shri M. M. Ghoh, 	' I 

Superintendent, 	 I 	 Supintondot, 
IiRO,GSI, CiJ.cutta. 	 . 	CHQ, GSI, Calcutta 	. 

	

•: 	
23. 	Shri. L. 13. Sirki. 	 . 	24. 	Shrl S. Das floy. 	.., ........... 

I! ' 	 SuperintOCdGflt, 	 Superintondont, 

r NLR, 	hi11otig. 	 NLR, GI, 

1 	•' ' 	 25. 	Shii M. fl. ft. 
Superintendent, 	 • 	 . :........ 

'1 	I 	 LSL, CalcuLta1 
o( I 	

2L  IIDL 	 Nó.•-__J32013/(AO)/97/19A(VO1oIII) 	D3tod 	05. 11, 1997. A9
42  

Copy ,  foiwarded lo. .i.citoiuiaton and noccssuy action to — 

4 'The Dy. Director Genocal(P), 1 G.S.I., C.LcuLta. 

/ 	 2. 	The Dy.Director General, L.R.O., 	CalcrLta, 

3. 	The Dy. DirocLor Goncral, Coal Wing, (,'3,I,, ClcuLtu, 

4,/ the Dy. DirocLoi Gcncral, C.R.U., G.S.I,, 143gpur0 

.............................The Dy. DireCtor General, N.E.R.,G.S.I., Shillogg. 

	

I 	
I 	

C' 	The Dy, Diactor Gonral, W.R,O., G,.J., Jaipur. 

I 	
I 	

7. 	The Dy. JJ.ucLoi (enoril, A.M.S.L. Wing, 	Bncjaloro. 

8, 	The Dy. Director Genoral, N1h.O., G.S.l,, Lucknow. 	I 	I 

9 	fiG Dy. Dirocor Genoral, Trg.'Instt., G..I., Hydorbbado 

10. lIio Dy. DirecLor Gcnorl, S.R.O., G..3.I., Hyderabad, 	
1 

11, The Dy. Director Geno.al (Geoohy.Insttn.), Central Geophyic9lt 
Division, CIIQ, G..I., Calcutta. 	 I 	S 

The Ofticer-in-chargo, Opn:Bih, G..I., Patna, 	1 ar 	 , 

The Officci-in-chrgO, Opndiiadhya Piaclesh, G.3.I., Jabalpur.' 

fho Officor-in-charjO, OpriMadhya PraUosh, G.S,I., 1hopal. 	
I 

1 	15, The Offic'r-th-chrgo, OpnK & 0, G.. I., Bengaloro, 	I 
1O. 'The Diroctol(Porsoflnol)/DiiCCtOi(Adlflfl.), OS1, CHQ, Caiutt. 

I 	 ''S5Ii 
The concenod H,0,D 1 	uquosod 

2 I 	to to1oIio Lho coneoiiiod oIL ic.il Lu 

	

1 	oneblo him to Join hib 	ico of 

	

. 	posting on proiiotton in time.... 	. 	( A. S. SLI'flUl VADIVEL) 
AdmnhimiLx Llvo Olficoi 	S 

for Dy. Diroctoi Gonural(P) 
Gooioglcl Survey of India. 

I 	 aiijJ 

	

I 	 . 	 .. .• 	.4 . 	.jVfS. 
IIIL 	

I 	 I 	l 



jo. bo pul J.hod u Lho noxU s uo 
of tho G iotO of S°( 	 ( 

r 	
pai t-iIi, S o i ) 

: 	
iiN/dj\f SGtt 

)OIAN NANT1tALAYA 
GEOLOGICAU stVEY OF INDIA 

27 J I 	NEIIItU ROAD cnLCfi\ - 16. 	.. 
- 

No. 	 /A_32O13(A0)/97/2A(v0l). •. 	
Datod  

	

0 	 ... 	 .;.IN 
N 0 T I F I C A T I 0 N 

 

	

S 	
On tho rocol:iloadOtion of the Dopnrtl1 nt.l Promotion CommittcO 

the Director General, GeoloGical Svey of India is pleased to 
appoint the folioriflG Suporiutendoflto, G.S .1. to the post of 

Adnhl. 	J 

Officer on promotion in tho swee Dcptt.on pay accordinG to rube. 
in the scab of pay of . 6,soo_200_lo;500/- in an officiatinG 

from the date shown aain5t cacti, until 
capacity with effect  

further orders - 	 . 	 S  

si. 	. 	 . 	
. 	 Date of 

No. 	Name of the officer. 	 . 	Jo II1IIIL'. 

01. Shri Y.S. Itaja flao. 	
.• 	 03.09.97 FN 

O2. . cm t • N. KkarInaWiO n • 
	 1 1 • 11 .97 III 

3. Shri Ilari Ram. 	
10 • 11 97 FFh 

.04. Shri A.S. Raju. 	 . 	
. 	31.12.97 1'N 

	

S.K. .Sintia 	) 

To 	
Sr. Adjninistrativo Qfficur 
for Dy. Director Goiioral(P) 

Tho Gonoral FlanaGor, 	
GooboCical Suioy of India. 

Govt. of India Press, 

	

. 	With a copy of 11di,er5ioh1. Faridabad (ilaryana)  

Dated 

• 	 Copy forwarded for informatiOn and necessary action to 
01. Tho Dy. Diroctor General, G.S.I., A.H.S.E. WinG, DanCaioro. 

02 The Dy. Diroeto, Gonorai, G.S.I., S.lt.O., IlydOraba1. 	. 

.. 

	

	The Dy. Dirctoi' Gonerhl G;S .I." — I'J.1t. , ShilionC.  

• 04. The Pay and AccountS Officer, Pay end Accothite Offico, G.S . I. 

Deptt. of Nines, DanGaboro/101yd /Sboag. 

05. Stiri Y.S. Itaja Rae, Athun. Officor, G.S.I., A.M.S.E. Wiflg, 	 J 
DanCabore. 

 

06, Siut. II, Kharmawlong, Athen. Officor, G,S,I, N.E.R., ShillonG. 

07.,Shri 11ari Ram, AthUn. 0fficer G.S.I., N.E.lt., ShilbonG, 

08. Shri A.S. Raju, Athun, Officer, G.S.I., S.11.0., Ilydorabad. 
09, The Ann. Officer, A/C_II/Ponsioa/T3UdG0t/15A/190, GSI,CaicutLa. 
10.Tho Secretary General, GSI Athn. & Flanagoinont Officors' Asuocia- -. 	S 

tio'i, 000ioCiCnJ. Survoy of India, Caicutba. 	 .. 

11. File i. A-320l 3(A0 )/97/19A(Vo .ii) of S cetion 1 9A. 	
0 

01 

	

0 	

All thio officers wiil be on proDatioli for a period of 2 years 

from tho date of a3SuitIPi.011 of clrO of the poL of Adiiii. Officer 

in G. S. I. or uflto 
the dote of. UUpor(\Ii1),ti0n (whnotlo n orvic 0 in ic 

• 	
coro than 2 years) and their retc'itioi in the post for furthor 

• 	
period wi].i be subject to the assessilIont of their work and conduc 

0 • 	durinG tho probationarY 1,oriod. 	. 	

0 

0 	
In torIes of the intenilil order of the ilon 'bio CACCa1cuLta 	5/ 

	

IS 0 	• 	Dencil, in 0 .. 14o. 646 of 91 the proIIOtiOl wi 1 be abided by the 	/ 

4 	
result in the above case. 
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I NOTI F I_CL 1 '  

On the recommendation of the DeoaltmGntal promotion 
Committee Lhe Director eneral, GeologiCal Survey of. India is 
pleased to appoint the following Superintennt , C 	

to 

the post of ArninistratiV0 Officor on promotiOn n the samO 

, 1 	
Deptt on ay according to rules in the scale of pay of Rs 
6,500_200_10,500/- in an officiati 	

capacity ith pfFeL finn 

the date shown against each, until fuithel ord s — 

I' 

	' Dat° of 

No. 	Name of the Officers 	
.:i°9 

— 

01 	Shri b.N. Prasad 	
18 11.97(FN) 

hri P K. Das Majumder 	
I 	04 1 12,91(FN) 

Shri CR Thomas 	
' ooTh97(F) 

04 	Shri Indar singh 	
05•11.97(AN) 

97(AN) 
Shri K L. Gill. 

  

Shi t 	' 	jtakko. 	
06. 1 1,97(FN) 

hii P.C,. Ds 	
' I 	Od,11,9((FN) 

	

S 	
S 	 S 	 S 

hr B o o t a. Rum 	
10. 11.97() 

	

Sarki 	
19 11 97(PN) 	/ 

. 	 I 	
9. 	hri L.B. .5 ...  

S 	 •., 	 ,. 	 . 	 '. 	

S 

( S K. Sinha ) 
Sr ,Adnit 	-t.t\° O.fft -  

/ 	
I 	 I 	foi Py 0ot 

	

I 	 I 	/ 	
Go101 1  I 5th GY Oi,Jfldta 

The Gr ial Manager,  

F 	, Coy 	f India Pross 	
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rat 	ad(i13iYrt) 	 a 	py of HJ?Jt VOiiO 	 $1 
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- 	-,---- 	----,. 
Kankarbagh,' Potna- Q0. 	, ,  

The Diroctor,'G.S,I.,'A M S E 	1ing, Eastern Zone, Ashokciagar, Ranchi - 834 002 	' 
09. The Sr Personal Assistant to the'Dy 'Directoc Genexa1(D)ls S 	 , 	

' Cell, G.s.I,, Calcutta. 	I 	

, 

I 164JThO controller'ofAccounts, Central Acdount Office, Deptt. 
( 	 F 

 of Mios, G.S.I., ioA, Brabouree oad, Calcuttz - 700 ,001e 
11. 

 
T h e Pay. ahd Accounts Officer, Pay & Accounts Office, 04S411, 
DeptL..of Mines, Nagpur/Jaipur/angajoe 

12LShrj S.N. Prasad,' Admn. Officr, 'G.S.I., A.M.S.E4 
Shsterfl Zone, Ashoknagar, Ranchi - 031 002 

Das Adn, Officer, G.S.I.,E.R.o. 'Calcutta 
14, Shri C,fl Thomas, Admn Officer, G S I , C R 0 , Nagpur 
15. Shri ndar Singh, Admn Officer, G . J., VR 0 , Jaipur.  
16 Shri K L. Gill, Adrnn, Officer,  Jaipur 
17. Shri S E, Sontakke, Admn Officer,' G,S a: 	c P1 0 , Nagpur. 

Shri P.C. Das, Admo Officer,AiiSE ,/ing,qs.I.,3anga1oie4 
19. Shri. foo)..a I1ni, Athnn. Officoi,(3.,1,, WIR.O., Joipui. fiq.

20. $Iui L B Sarki, Adrnn Officei,G.S I.,op Bihar,Patna-20. 
21 Tho An Off ier, 

C.H Q , Calcutta, 	
I 	 I 

22. the ecrotary Gencial, G.S.I • Admn & Ma rgeinont OffiLei 1  Aspcation, 0.5.1,, Calcutta 	•,,  

23, lilo No A.-32013(AO)/97/19A(Vol,II) 

' ALL the pfficers %will. be  onpiobatj.oi for a pdilod of'2 
years from the date of assumption of charge of theost of.  1 Adiiu Office.4. in G,S I or,uyto the date of suprannu - ton 
i(who'se seiv.c is not more Lha 2 years)L and their etentjo 
in the' post for urtZer periodwill be suJ,)ect to he assess., 
nent of jJ ixçrk,nd cQpduct ,du.ring 4th probationary period 

/ 	In ,tormsoftho tntorjm oider of 1ie Ho&blo CAT, CaLuttQ ,Bench, in0 A. No 646 of 91 tho'Ipiornoti o  will bo abided by.  theesujt .1n 1  Lhe J ubov case. 	• 
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'. r.Adjjsi'at1và Officer 
foi 'Dy DI re ct or .  Genoial, G S 1 • ' :.iajnbhaica,  

I 	 ' 

i. * 

/ 
io IA-32O13(AO)/97/i9A(Voj II). 	Datc 	2_( 

fl 	
Oopy 	owdfol£nQrtnationn 	nd 	ry 

016 	Th 	Dy, 	Dxctoi 	Geperal, 'a,,i,, 'A,'M.S. 	Viing,Odlga1oe, 
rJ' 

 

02 	The Dy,Director Genera1G.S,I, 	E.R.O,, 	C1cutta, 

	

I 	 I, 	• 

	

03.Tho Dy. 	Director;Goora1, 	G.S,I., 	C.R.O., 	Nagpui, 
04. The Dy. 	D.rectr'Generaj, 	G S.1 	N 'R.O. 	Lucknow. 

hP.Dy.-Drectp; ' Goneraj, G. sj 	, 	N.C.R 	Shillong , 
The Dy 	Director Genoral, 4 'GIS.I ) 	W.R.O 	Jai - ur, , 
The DyD 	t' 	 fl 	 - - --"- 
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• 	 Govercut of Iudia 
Geological Survey of India 

4 Chowringhee Lithe 
Kolkata - 'ii (Jj 

r _rry  MsciRe-Clasthcation of P0WGSI/98119A 	' 	Dated the 22 June 2001 

From: 	 To' 
Director Gtieral 	 The Sr. Dy. Directors General/Dy. Geological Survey of India 	 Directors General, (iS]. 
4, Chowringhec Laiie 	

CHQIEJSMJCRJNEizJ1&J Koilcato - 16. 	
Training huLe/Coa1 Win&IMarine 

• 	 Wing, Kolkata/Jaipur/ Hyderabad/ 
• Lucow/ Najur /SLjjjQj  

Sbjest: Recla.csiticaUou of posts in GSI based on revised norms of pay scales coasequr upon 
issuance of IX)PT ordcrs No.13012/1/98-Estt(D) datod 20.4.1998 and No.13012/1/95-
Estx.(D), 12.6,1998. 

Sir, 

In supersession of all previous ordcrsJkwns issued on the subject referred to. above it is infonned that Ministry in consultation with DOPT has examined the maiter relating to cL-usi-ficatim of posts in GSI and it has becu clarified by the Tthiistry tint nccordirj to l)OPT OM No.l3.Oi2Jl/9 
dated 12.6.1998 all tl ic rjo F t s  would now s(nndc1ssificd 5tricuy in ccr)rdjinrewitlithe L ils precribcd under the DOPTurdr Nu.1301 2/it98Ett.(jj 20.4.I998. Ministry has accordingly intimated that the post of Sr. 

lech. Assistant in disciplines (Geology), (Geophysics), (GcQcbemJstry), (Geophysical workshop), (Mineral 
Physics) and Superintendents in GSL, may be classified as Group-B (non-gazetted). 

oil 

I, 

	

•.'' 	 ?'. 

	

• •. 	 1,' 

Ij 

Ministry has further informed that the appointing authority for the above incnioned posts will be 
the authority as mentioned in the Ministry's order No.9/1/96-MjJ dated 7.2.2000 i.eJ

-iOD of Rcgiais/Wings/Tj-aiuing Institute in respect of Group 'B'(NG) posts alkkxl to Regi(xns and Dy. Director General (P) in respect of Group 'B' (NG) for Cen..nr1 Headquarter and that the seniority and promc/Jon of these poas will be regionalised. 

In Ulcl usiD8 a copy of the Ministry's aboveletter No. 311/99-M.11 dated 8,6.20G1 all Heads of 

\ 	

R 	xis/Wings are requested to take further necessary action in the maIler of prauiednnJrecr -ujrrnent in respect of all postsin Group '13' (Non-gazc(l)v. 
2 	 per • 	sanctioned strength allocated to various Regior1s/Wüjs/CHQ as en date under their ccxirsol by following • 	all relcvujt rulcolordcis iii this regard. 

In this cotuiecx.ioti all HODs are further requested to follow Ministry's_iustructious in regard to 
___,,.__•_ --•- refernng al cases of P 	P0i.Pg5çu 	 ce year, to the Minisu-yfo?Ujha approval of the Finance Ministry. Regions(Winp etc. niav nrrnrdinni, i • 	 --j  a ll sucn cases or promotion vacancies which are lying vacant prior to 5.8.98 to the çHQ for taking olthe 

nurter with the Ministry for revival of post giving full justification for such xevival. 

• I 

• 	.•••• •. 

	

• 	.. 'F 

• 	 • 	. 	

• 
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Aw 

- 	It lias fuxtEcr bci decided that since tha Group B' (Non-gazewx posts as per rev&cd 	. •. 
cInssiflcatiou are the feedor jrath for Group 'B' (Gazcttcd) post, the DPC for proincJon to  the post of • 	H : • I 	these Group '' (Ni-gazcUL3d) post be licid on same date to faciliLac availability of equal opporniniiy 	• . 
to all for thcu fw-thrancc of career prospt Keopw1 this in view it has bem decided that 1iccfoith 
all D.P.C.s for Group B' (NG) ofsuth posts whith are the feeder gmLs ofGr,B' (Gaiuid) will be 	. .y 	 • 
bcld on saluc dtc tinoughout GSI as a wholo Accordnii)y, it has bcct docdod Urnt DPCs efUroup 13 	 / (NO) posL (ou.Ly which are feeder grade for Group 	(Gazcacd) to be hold for vmcmcics  31.12.2001 will be hcd on 3.7.2001. . AU 1-101)s of &gioxis/ WinsJCHQ may hold the DPC for 	- 	• f., prumaii to the por.s oti 3.7.2001. 

 

. 	 . 	. 	
YOWL faithfully, 	 .;,.. 

I 

- 	
(P. C. Mond) 	 L 	I 

Sr. Dy, Directhr Gtxieral 	 / 
Incbrge Pcrscl Wing,, CHQ 

for Dirtcior Guicial 	 I' 
• 	 Geo1 1Surveyof1idj 

Eiici.as above, 

No. 	(y.MicJR>C155jfjLon of Fo&IJGSI/98/19A 	 DAtCU Lbc22 Jurie1 2001 

Copy foiwaidcd for 	iiax.ici and neCessary action W: 

1. 	The Secretary to the Govt. of India, Ministry oiMincs(Aucntion: Sbri 1-1cm I'andc, 
Dir(,ctor), Shasui Bliavun, New Dcliii 110 O)I, 	 . 

. 	Dy. Dricetor Gcneral, (PP&M)/i1-IQ)/(Cear.ra1 Geol. Lab.)/(Map. & Pub.)/(Gcophysics)/ 
(Geophysical Dala 1nterpretation)/(Drilling)/(Mcchar1ica1)/(Finance)/(perunel), GSI, 
CHQ, Kolkata. 

3. 	D)irtr 

Qpn.W13-S-AN, 9" & 10"  Floors, A&13 Block, Ratnakar Bldg. Kolkata! Opn. Orissa, 
Unit No.VllJ., Nuapaili, Bhubancswar-751 012J6pn. l3ihar, Kankcrbagh, Patna - 800 
.020/00n.:East. Coast-I, 9 & 10/1, Reja Subod.li Mallick Road, Ko1kata-32JOpn; East ' 

--'--- Coa1T90;'Xirlái -npud1 Lay'-Out 	shakApaLaam-530 23;AndhraPradeslil;opn::...... 	• . 
West Coast-I, P,Y.K,Uandarkafs compidx Mangalnre-575 00310pn.; West Coast-Il, 
Kukeral Bldg, Ednprilly, Cochin-682 024/Opn:Ai -unacjuij PradcsliGANGA' Itanagar-
791111/ Tripura-Mizorain,Dv., 13.K.Road, Bananialipur;Agartaia - 799 001/ Manipur-
Nogaland, Circular Road,']Jirnapur- 797112/. T&C Div., Assain Geology Project, 5, 
North Bye-Lane, Zoo-Narangi Road, Guwahati - 781021/Opn.: PJ -L&HJ.,NJ-LS.P, 
N.LT., faiidabad-121 OO1/Opn.: J & K,,2-3C/C, Gandhinagar, Jarnmu-180 0O4/Opn.: 
Gujrat, GSI Complex, Sector-i UA, GandldIthgar/01)11.:M.p.,E/5jJnp 	COLONY, 
Bhopa1-462 0161 Opn. lviP, Sanjivani Nagar, Garha, Jaha!pur-482003/ Opn.MJ, 248, 

I 	

. 

i• •, 

- - 
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3 	
C/ 

/ 	Sundaniagar, Mahadeo Gliat Road ;  Raipur492 002IOpn: Mihiirashtra, GSI Complex, 
• / 	Alandi Road, Punc-411 0061 Opn.: T.N. & Pondicherry, CGO ComplcxA-2-B Wing, 
• / 	Rajati Bhavan. &sant Nagar, Madras-600 090/Opn,:Karnataka & Goa, GSI Complex, 
/ 	Kumaraswarny Layout, Bangalore-560 082IOpn.: Kera1aT.C.-24/338,Modcl, School 
/ 	Road, East Tlmnipanur, Thiruvananthapuram - 695 014./AMSE Wing. G&I,EZ,Opn. 

/ 	
Road No.2,Ashok. Nagar, Ranchi-834 002/AMSE Wmg, SZ,GSI Cornplcx, 
Banda1auda,I-Iyderabad-68.fAMSE Wiug,CR,C-l3lock,ll floor, Seminary Hills, 
Nagpur-440 006/AMSE Wing,WZ,Jhalana Dungxi Coruplcx,G-Block, Jaipur-302 004. 

Director (Per onne1)/(Adinirstratioii)/(EJRD)/(Finance)/(Tech Scy. to D(tVO, GSI. 
CHQ, Koikata. 	I  

Controller of Accounts, GSI, 16A }Jrabournc Road, Kolkata-1/1ay & Accounts Officer, 
NER, Shillong /NR7  Lucknow /SR, 1-lyderabad IWR, Jaipur IER, Calcutta/CR, Nagpur 
IAMSE Bangalore -/Faridabad, New Delhi, ' 

6, 	Sr.A.O.(SPD)1(SKS)I(MJ.&R)/(SS),GS4 CHQ., Kollta. 

7. 	A.O.(1SAJ15B/16A/i 6B/1 7A11 7B/19AJ1 9B/1 9C/AJC-flJAJC-i,)GS1, C1-IQ, Kolkata 

( B. K Das) 
Director (Personnel) 

I 	
Geological Survey of India 

• 	 •'. 

I! 

1.  

1( 

I 

I
••I:: ;?.' 
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- 	 1New Odh datcd U 8a 
Jun 200j 	

/ 

To 	

S 	
I 

Stitj iyj ShaMkcf 	 .' 	

I 
Director GcniraJ 	 S 	

/ 

Gejo; 	
Suey of India 
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Geologicai Sue) °f India's D.O. kuer No. :\lisc/ Rçp! GSij 98/ 
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Partwcut of ?e 	
& irojj 	O.i. .No. 	 SS.datcd 12.6.18 	

i tlic pots would flow stand clossjflCd strjctj
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in OCCO 
oi1c with th iiorjus of pay 

5Calcs/py 	
prcSCribed uuder 

(b Dcpament of I'cunod 
& 	

Ord 	o. l3d12/Ii9 
Es(L(0) dated 2U.4j 	11enc 	111C 
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(Ctic:ttisE) 	
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•(Gcop11515 
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and Superi,i(ijcj 	
hi 	
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G0j 	Sui 	or 1d14 way b classified as Group 	

1
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bc APpowung AUtIioty for aboverilclitiulledpose iJL be 
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autb0 	, 	

iii this AIj'5 Order No.9/1/96\111 
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dated th 7 	
20Q0. lite Scna01j 	and Prornotio of tb 	
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Thc Ge0j 	Sit 	

Of1IJdI is requested to bein g  th 	to

V.  

(he noj 	
of all (he Ilcod of (h 	

under "in'ati0 to 
tIns Mit, 	
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